
ql.'rftq rrgltq ER-d olfufi{rr t dlfu( {d ontrfi qw,t q4a/2023, lFriilqq=Trrr ?Frr

ft'rc, sa$ \'?i 3rq d crfu 3nM + or d tg5 ftfrwor enqn

qn-+q {r$q ERd BrD-f,i"r n dfuir Xa arne+ Hwt aa672o23, wwr(e=nrr
nq-q fos segt ftt orq t qifto sTdsr R-{ro 00.07.2023 d gm qtD{uI c{ TQTEI

ftfreTq W C-ffir-ol t ft'sxfuqef tD-{ Facrual & Action Report qFrfiq trqq ERT

3{fuf,iq d <rfud frrd qri tg ft&r ffi q-S t'r

s"tm d orgcffi{ t ffir, sErqRir{rri Er{r orct v;r tr{i6
22.08.2023 am sqfue'rffi, E-fg{ dQtT {rq r$q ftd?nT f€ anr erct !r, fr{i6
12.01.2023 EM {rGrI er{sur ftqflT fg of sir t f+q e{ffi, r<qq fuieq e}d,

orcftg{ 6t qrfr( fu-qr rrqr t r

ftqttn sr.oa.zoza o) uw rE( Hfrfr dr{r dcifuf, *erd qflsriq furd sftirr
qrd or fttwr fu.qr rmg ffiqTur + sqq ]ffi aen Gtq Baqrro ftrTEHti
e-qRero e) t

r. afr qtcr grfqrd, gq {w o{ffi, rw t+.rq, sqgqt
z. +ffi {qrRqrm, s6rqfi TIrt 3ngffi, Tri-{ ftTq, Edg{I
3. * gfi-d Eqn, s6T{fi cqis-iq orftq=ilr, r{ryr frnenT <t€, orfutt
o 4i sr+r{t

ftfra"r d w,rr q-qr .rqr fo gfu.r wu< tgd/o-dqpft qfr d frr{ri drn
gc.Tq.-74 d Arclt Rerd t t ftfrerq d rrrq srrtT rrql fr c-.t{ ft.rq gm Bim rer"l
qr rrr0-q dH erqRr€ or ftqen ftrqr qr ra ttSd q TrT{ Frrrq H{r fiffi A-€

oi ftwnq orG of cfu-qr fr Ert tera ri d .rfr ,ft, d fu qfqH fr =rfr qfr qr
rfr t r q.n farm H-qr wgo o1 si{ qrsS qTFr derT Tfr o1 onr Sfriq or 6rd fu-qr
qr {6r t t ftfrepr d rrqq {r*q {rqqfi q{ qrffi-q aq{ oIqRte =rS qrqr .rq 1,ti rfr
fr q.sr r& qTfl rrqr, q-qfr WT ftqer{ erd tffiq rrqqr{ Td t[d rfr t a'n gur

tr
qfu nor"r c{ qrrT eg t.Trn ftq qidrqrd qrkd E}i d srq g qe-d

ili d orsur 6{ .frr qrc,rqr g_ri d-S 3niq d.nt .r} e} w w-d 3rft'ft-ff tg-{H
qgoi\ 01 orora *o, frrsn) Efr q-*rd cE di opa croro d qe d Ei{t ol qsa t
s-{gy 116r rBo wrog<r, fifuc dq, Rr{rrR, Eftqri-ri, €qq;rr{ dsr, qfu<;rrn,

Tddrr-dT, sg<r dsr, qarsrrq, sIrR f,qrt Efterqt t qeI rr<q d qTqtc .fr d.n-i ..ri +,

fus onq rrqfi-a wt c{ Et srd o-tNl sqd g3rr+sr fuf,{ur ol fd-{aTtrr or rfr eiltq
drlrq[ rEII eT I
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Bc-e-ff o\ Efurrd rcd gv oqftroftrorft, rag{ d orqtdq d va
€wr-5a667*.E.7zozs ft-qio zz.og.zoze d rm erq wfr Tqfrrd ft-d qR-+-[

qqi \rc.vq.-74, TQrr+q gfus wn-s<, cgfufu-dT fuTFr. TQrrffq scmFr, {rqs, ftrqr$
frlTFr, qd frrm, sqftrd qc cfrftmt or c&T qmi d B{t{q fi t-o-o' 3nikd o1

ntri 1g6.ao-r) t

frqttn ooos.zor. 61gqftnorffi orqi-{q, segq t sqfrrd fr-ffTn-6} d qrcd

i-eo or 3ll+q-{ fu-qr rrqrl {-d-o o1 scRaft *itrr tt t-66 it ft-.rR M swr<
frrufirIow sq| o,tr-

j. ;Ftr fu-q, r5-{g{ gpr 33rrftI 6-q-qT Trrr t fu, lM aft rrr{r{ gM
qTo {rEtq 6Rd 3{D-o.-i'r t vm Rrorqo (d 6{ri t Td TS Rrorrd rrTo BEr
qrqrdq I pL ss/zozs d sc t frfud of t, ffi {rq wi=FR d lrrer-qrer
qrn ftrrq dl dl qerorr firsr rqr B t s-< qrfoor w cTo va qEIId-q,

tfi-drf, am cfqn fi g_{or{ o1 qr rS t, fust qrn ftrH am orq-qr cft
yrrq c={ 

"rp6 
fu-at qr g6r B, fus{ 3r-rfi frfU ftqio zs.rr.zozs ft{f, t't

u-go fo-ov"r d ergrm rq-{ ftTq of qa u-+scqr 1,7s,72s cs qd ehs-d
ss.zz srl frffi. t, ffit qd +o qr€ qFqfuo t r q.n f{rm d sfrk{ drnrr
eo eq/frn dH crqRre qfud fdr t r c-.R fro-rq e-td d d<-q-*r 6-f€rt
& orrceN Fd Ts sq sarqor q6 nrR trfu t-{r o.} or-g{frrd fu-qr rrqr

t r tF-+ qfud qd 3rqftrEe d ft-wR"T tg sd \{uqr-2s srsf,g( q-rt-er qs

srd q'-qr-rs, +6dr qgrgrrq fr +JR{d M ffet o1 *enq{r o1 .rfr tt
tft-o sc t qh-d.fl-A orqR'rq d ft-{fl"r fu wru-ogi q-6$-f,r, qr$ rg-qr-zs
n ofcrs qrdn-s wr;e (cac) qi {enq-cr of .rS t, fust qfqH t.m'lFr 10

eq/frq .fla orqRrE or B-wn"r fu-qr qr ra B'(rio.r-o-z) r

z. frfrerq d lrrq qrtrr rntt fu q.n ftrrq, s-q{ t qF-d *i sd T.rQ-q ds
3rqftrg 6) qfRrfi sc t gsr@tf,iq 6{i d sctrfr vtffi qtrsrrq furo terd
qr sq fu-qr qr ru * t fS *etcr c{ Td t q"srRd fiffi n-€ or rft sc-q[{
fuqr qr {6r srTtrrp ftrg, i5-6gr E1qr wgd rF-iri T} qffi d ergwt affiefi
c6 1.58 ars ft-rc frM a-€ ffia fuqr qT gor t o qrpr fr Trq ftrrq,
sqg{ grr q} a ffi{6 fqE t ft{flr"r t-g $qftrd u-d Ts.drft-6 t€
ctS{N, to qra tr< ft-d d +q vc.3il.{ orrqr rrqr t t

s. {*qrq fr 6$rrr vw q-rrftq dtH sqRrE eo-+o fu-e ff a-o q"srRo t t

ftfteror d srrr qr.rl .rqr fu rrfiq B)-s qqRr€ o) c{.vs. t E ro ffi qri
tg Sfu.r or ord o-q-qr qT ra t aen r-fr qff oirr q$ qbt c-fr t gero ori
tg dB qrt qrff 6T Frqlur fu-qr rqr B r gs qar+r d .Trftq n$q rmcrd
crB-6i"r dnr sr{rrf, ir{r.rr qqr t, A {*s {urqrrf-74 d erjqrq zrs.eoo t
zr+.ooo ti qFf d fu-flt Rarf, qff.r eTs€ d q} of Trr{ ftrrq Artr qrrf d
enter).s-q t aer Rqr .mr t (fra.+o-a)t

,b dr---'-,/ 2

17



4. Etm Eftrr rrs< d qrt *t r.rtq slrqrfr *i d on"r wsa enR of q-ilq-i

TS of qr rS t"f,eTr qfr s<-{ft eTfr Tfr gfr tr gs pa+1 d Tcq Efrqffi, stTqfr--fflri Ern arqi qa d qqq t q-{rrd o-trqr rrqr t
(rro.r-o-+)t

5. ;Fr{ furq d frft-q wfd ERr fi w e-gffi qt BrTEreI 6-trql rrrfl t, ffi
BTd 6nT rrri t oi-{ itq wH q di d 6rq,r qd q{r?I tnr nea ffiqi drql
.rqr t't {s g*rrq t frrsr{ fu,TIiT EtrT slil{rf, iF{rqT .rqr fu, {s6r gq oRsr
qrrW erqfu i qa ,r*s d qgF{d "rE Frolfi tT Eti d 6nur ?16 qa rttt
of nqrqr s-sq ffi t, ftffid qq+r t Rffi fuTr.r d rr-< t wgv wr d
GrS Based qrrss itq wr€ oT q{eTul oi-d qftqH t (riar+o-s a o) t

o. qftrr qrs-s d cnfl-crq qg 6rfr d qq+r tt gc< vg ftfrmrffi em
Gr.r{ro o-q-qr .rqr t fu fu.ra c6 uq rg..qftrf, era d qm frffi ft cg d
gtrflr-ff *or qr+a *i o1 q++ €l BIBTd gRI qtrrrd oqrqr rrqr fr
rr,qftrd rera d qrs {gf, d ug urt sft ildM fr 3Trt t, ffi gde-{r q'1

Hr+flq{T e-S r6ff tt s-m d ftrro-jrT tg u+u-< t ffirrd .l}denq cWil 6f
srq .i}clTarc{t Gn rq fu t-or qr ru t oen E: orer rff .i}sn-dH} S ffiur \q
risrd-{ frid wi tq 1fr or aqq ori gv tk wrorfr {i{err3ll t entrcq eTqr

frti .d t ftia-r+o-z)t
7. {rw }r{Wr Fq"rT f€ gm rilr"fr Tfr o} polluted River Strerch d sq {

frRd fuqr .rqr t t s-tr Tfr d Rejuvenarion & A-4" r<qq fuaq +9, TE

Rd sm ordd-fir cr5dRf, at .rS t (urquft ri6rr)r s-m orffiqqr d
orgen rfr d nqq"r {fi-flur/futaur fu r-fr t ffif, d uA Aft-
{r€il 01 tfr.r cs fiilq fici-€ wr< o1 ceIFI{I qrT ord fu-qr qrcr t, fus
-, q f+wa ft.m, wgq ERr d.r.rrl re+ dE-qS qrftrqi of fuRd ftqr
rrqr t't EqEd ftrrq Er{r srt-ffi qTftrui d tFfq or o-r{ \ti frilq ffi€
wre qi s2nq-{r ?} qq+l { 6ffi of qr r& g I sqftro fuiTr{r ErT Bffi
qq+r fr rqo orffiwrTf+<w {rf,.q t (Sar+o-e o s)t

B. ;FR ftrrq, ssg{ ERT Trrftq ae omRrce d dflft-o ftwnq of eltr $Trfi
{flt \ilrt d sEtsq t oen erq o-o fuc ..d Fr"fdi d HE{+T ti Action Taken and

Furure Road Map llgd 6{EII rE[ t (€-o.+o-rO) t

wE t 6, sqRro Efr-rr qrd {rqq {rqqr{ opn rfr d
ftlcrt Rard gli d srei-qrq 3]I{Fff + ft-m-c fi rQTrftd t I nq1 ftrH glgr
q,T0-q d{T srqRrq d ftqun fu rom frrA qT rt S t q.n ftrrq glqrn-A d
d ftwriq fu cnc prant d rpnwr 1ti cisrdc srrq or ftqr .rqr t t cf,qn t
drrrrr s-10 e+ fid o.i or ft-ftrqq stm wr€ d flqc t frqr qr ra t t

rcfr 6q fr Trr< ft-{Tq'anr frNfr A-€ d ft-wrr"T frt otffi ot.rfr t
oen ts fri-S a-€ d fttrri.q frrn qd ot ordsr$ rrfuqn tl
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E

T'n ftrrq ERr vq.s[r.gs fut o1 {eilq{r qi qr {fr t r cf,qn it
ek-e;dr f,i€H fo-qr qr 16r t, fug yftow qt olffi criRro sq t
fr o1 w {e t, fuq-d crdcfryrd frr} qri fu rw ft'rq c-qrs{d tr qfu voo

"mq 
qrd {r*q trwqFf oen rfr d m-qrt fterd eti d qrer-qrer ornrfr d

ftf,c fi qenft-o t, 6) r-,rftq dq orqRre rq{rc F-qq-zoro d er<-rlo furfRd
qndt d ergwn ervr {erTfud fuqr qrcr sftrd *.nt

fifi-o erffi(xo)
(q-fiq frE)

s.qffi, sETq
,#,#'
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.$nt- t

atml-dq eq ftrarfurr{l trgv. ltrar sqqfHE "rrr t

lrr,rrll,l :rIrr r r rr.Ir,IIrIr l,r !rrl:!l.c(nrl
{r(qt 5.r s (" /\{roJlo/202.1

05944-25036 t

EqtF 1L fitscqr, zoar

tsr d,

i-qlo t{r. TW F{rrq ,v{grl
2-gra ry1 3ngffi, ;rrt llqq wqgqt
3-etdrffi, (gfus) s-{g{t
c-diflffi, urorura QFrw) s-rgrt
5-5cq cg frffi. sqqfilE T,Rt
6-T<* q& srffi, oqqRir TWt
z-a-r$te-<n, srgr t

e-:rBrrr$ 3rE{id'r. Rffi f+m srgrt
s-ql}eTrs stfriier, uro ltrt r<grt
ro-qftdfq-{ Btrrfi, II*q crdqr.f BqqRi6 TlIi t

1 1 -qfo crfq, da wmgv 7 fl Rre *q / fr ffr"R / qftqr{.R /riqq-r-.R
d-srZtk<+.nZiliFirrdr/yw/d-,cl/cErEriq t

fryq- qmfrq {Sq ERd 3{fu6{q { zilfud {d sfit-fi {qr-a46,/2023, rrTEr{ irqrt ;Frr

frw rs'*gr Tq rr,q t crtrd 3n*it 6 6q q 6q pq{6 
I

qdr'fl.

qvrr ovew ftvco qrqr orqrf,.or-qr A fu trTftq tr$q ERa 3tfu+--iur i dftrc 6
$rt{i ritff-aao,/ 2023, vTqr{ ?FItq qrp f+rq $sS( \'q €ri1 i cTRd 3lrt{r { ro-tor w
wT€ d-q + Rftr frn'd ir llrora-a-o-of,/qr$ d sqfufr t SdRc era ot ftfirq
friro sr.oe.zozs ol ft-qt rrqrt eir{ur qr qt t ws-o qq qri t onn k{ firrqrd qrD-d Eti
d ww, gffit sP( Eti d on"r o{ ah,r qH Tqi giEi, c{Fil ?ff qora dro, aefl ffit
+1 cnsf, c€ *i nur s'-r5 isRfr'nqrq wndt qr qd ?Rtrr G rrff d rqr6 ffirsEi dri, ERrF S eft *i sTrft d oca rd'r& i t erd' qri-frq v*q 6Rd 3rE6{sr S o{r*it A or-Jcrd-{
t vrqr< frasn-dt or cer qrri d s-qtw t qEfr d qrET 3rFrifl sqr Grrtv{rfi rfi-o *ar-tr

316, orn-S 3r-{t!r t, fu stvtrflnfr A orqidq t ffio so.os.zozs o} $qq ffi tr:oo
q'-d cPr,nr rygi ot tne of t

T{A-q

cfrftfr-r. 4src ftil-dlffi qd€q sn qd{I*i srcy nfrn r 
5-(gl I

2. s6ta.s rr{ sngw, fl-s ftrrq, s-q5 o} sri}'6 cr{.d een lreRrc a-d-fl{ o\
srct ffir t qft-d frte uri,zqrqc{o or&ie ft iec r

s. ,rI {rr{r{ (Rro-md-rdf),8ry o} qqrTsf }eil |

Ti'(gt I

0--o

-.-------..._-
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E rrr-rq--

i&. @"o5qtm Trn oTrgqil, q.n ftrg, gqy @ffilU+.$@ ,i7:a.$.

ffie-maiF nagarnigamrudmpur@gmail.com visit: www.nagarnigamrudrapur.com
qtfi{- osu.r.z*oo ftr- ossaa:a3:ro

TJi6- f +91 / NGT / 2ozs-24

t-{r d,

frrotffi,
ffirqfrE rml

Er{r: sqffi/r<g sfiq Efrfd

frqi6- o \/ to /2ozz

qro n*q fio qrqfi-oqq (Ncr) qid sna-fi riqr 446 /zozs (r'Jcr) fr nqqrq rqmhq-q:-

c-d-{q,

crn ftrc, s-ilF ir srq t cfid srtyr fu16 oo.oz.zoza d ii-{qrm{ d q-dq itt

sqtff fr[4-o' 3rTq-d 6Tsf-dq tr, fr-qr ifi14/qs si-{o-vsql(Ncr) 7enofro
/2022 frfio zz gari, zozs si scffi oTqt-fl d qa frqr uaeTyxofio/zoze frcfo zz

fuoqq, zozs d mq d frqio go.og.zozs o) sqffi, t-<y o1 3rrsg-dT t enqo i-oo d m-q d
flr fuTq, t-ry ol qt{ d nft-d Gnc<T ftqTflri t-

1. ftrflq'irfi-df fr $q eT{ ar mo ii$u 5ft6 quft'oru (NGT) t sffi frromd d dirt il
$ rrfi Rrfirqd qro BlzT qrqroq d plss/2023 d w d dfu-d ft1 t r ffit qrcq sr6n d
sTpr-qTer irn ft.rq di dl qqffiri q-{rqt rrfi tr sm qrfuor d qro aq qrqT-w, tfi-n-e am

fdqtq 
q Wsri o1 w it t t fusi 'r,n ft,rq rm clq-cl cfr clqel q,{ <rfua fuur w gd,r

tt fuq,l Gr,ffi ftfu ftqio zs.rr.zozs ftq-d Br rfrcq M H{r 16 A norq d
srim-3rin st{q ct of or it ftrorrd t M qfi-d *-dr t fu r,rd am qr;r{fl6q qTo sEr
e.rflaq cs mo vSr rRo qmtrorq (NGT) { mq,r oi qfr-a q-qro-i rqo ori 6T rqm
fu-qr qr ra t r (err of Erqrcfr rfdq) (d-oc-o -or)t

z. rtlss M aM fu-fl eta sr og srai o1 frrorqf, o1 t s-d w opr a{ tsso d
Ecr6 t, flr crko-r Eti d dttr t fr oSr rf,, fuqr w w tt iri furq t B-*-6{ur d
qrarfl TW fupq 6rtr wm eriT o1sd t erqa frrre ftrd qri tg or-#[ qn fuot scns{ cq
TqfulrTq d qH o'-{ wrat or qqr fuqr qqT, Afu-{ s-r'fr'Tr{r Erir r{ Tft d ErQft 6iR*(,
qnkd fi ei, di ilar qr+n sqrdd d zo foofio qfuff fr ffu,r fl\r'-s cr oTNfr d 6nq
cs rrtq 3nsrfr d7 i $ uv-a-o r& d qd d onq 5$ er;u-* ftTce r& fuqr w q-6r tr

3. +T{ ftTq il{r 6Sr furiq fu rmdq {ft sqcrar i di t fl-q-srsd5 q-dfdr { ro Tfi-s

"qft 
orct q-su-n * 3,6a,00,400.00 ffiq ots q,s{r, dnr an d urt) e-q a,rd q0-fr epn

og ft-wnu ig 6rffi ynq d'rfr, fust erdq dl am orcfr o{ Eq-d frsq 3Trd-dc

ftri 'ri dan qTo BEr qrqraq i fr rs q-oror s{ sR-qR qrfrrdril dfu-d o1 .r{ I fus onq
rq-{fi t flr ftrq oi om f*d era ci fi 6^Er ft-wnq or qd or+ w 16r t grtvt d
Erqrcfr fiil,q) ftioqo -oz)t

flI ftra crgr eb oiil,ff, qETs,r-q fuid ffuq rrss w fr.ro ro-es qqt t \-6Bd qqfttE d
frHn"r tg c-T{ frrrq gm q{ zors t fi frs ws w dfl o-+i sdrq qr t fui-6T ft-q-{ur

ftqEffi t-
(o) fim &e d fttrn T tg s{cqq fuqro ra ft*is{, zorg oi FsDd ere ci d-W

dim ilz d t-*rn ftfu t ft€riq tg frfuqr ailch.d 01'rir
(mlm 9E_2 qi)

--
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(2)

o-5EDH s{ 6rtt fr{i6 v qd zozz il.F s8000 tF{ zq fftS t€ or ftwnq fuqt
,mrr qsd Bc-ra orld ,oz q sdfto {ercT ct d-W orftfam fitS t€ ot frot
dqlnfu-ac q{ orqrqr rFrT dell q{ Rdd d old-flri 326ss ]ffo rc fitS te qrqr

.Rr, ftre-d furi"r fg q-{nRr d cT,r d ftN p ql, zozz d snffi oi SftN iftd
ol 'ri F-* ol Erqrcft Tiil'q) ttidr{6 -g)t tFId ol aroftodr d &qo rqr ftrrq
r-*y o1 qtd t-do' i crRd rwrq d qtuTq w si-qrts fttS t€ oI 17 oi-qq{, 2022

ao ftmrqq orqr fuqr .rqlt frqio 20.11.2022 o\ gr, *idfuo era q-i fftS tE oT

mt affiro q{ orqrqr:rrfi f,Qr 33000 tFo ec fri-S te qq rr{r| W y-fin

frtft tE d f{Rni"r tg il- ftqq sriT Sft-d ft-frq ffi t irrq< ilrfi 'l

drcr ss EqR fff6 -{ o$ or ftwrw 6-qirmr rqr tl rs frtiq t arq.rd o-{Hr t fu
r?R ftlq E-Egi Erir oJi or t-srnto ftfu t ft-wn r fg qEDn q{ Ts s6d t[i
ft-d, d 0-q Mou rr-{qt qqr t nrfu Hrd Bcrtd fto'mi srd orno0oguo d ftffiRq
fu rro e-{qil d aq 3TqRrE miqq cTfthqq, 2016 irl Wf w t sqqril{ fuqr cT
rd (uou ol urqrcfu ow qtd ,dao) fro..ro-+as,611

@ rw Bw rrgt rtd 3rd.ff, tft-6 Ec t sflrkd *t srd rhd crcRre d ftwrirr tg
q{ zors fr rqrq 3rn.t fug rry, fun-d ereo q-dcerq frcr6 zo ft*rfl, zors of uro-ayr
HdT qTd sw125 t silinns qtcq d seTq dlw qrqltfl qie ol tqtq{r d TiqE ii
frfuq a{rcB( dl q{ | ft-{r6 rs c-ff{, zozz t r{dfuo *q grqr o.h{s qttfl qtz 6
elr+ ott gs,hd eufue or ftwnq oTd qn{ o-r Rqr rFrT den q-dqn t d-dkd
q{ am wie d qrqq t tfu{ sqfr o.rr{r 10 tQ6 ec .ftd orqRrE or ftsnq
fuir ur ra t r (qtd *ia.q) fs-oqo-s)r

(q) c,ri foTq, wgt n str e"ctr 6^qr B-dri fg s}ffi qn-frqi 6f 3'-FDd ftqr rmr tr
ffi gm .ftd q qd d o) ,roq o{ .ftd oS o} cnc phnt t t-qr qrdr t r qd cr
ff sds fu-q qr+ stdd'E).Tr fu ilTi frrrq ury Aa cr-drff, tB-6 w t uorfuo

dt qd qd Grqfrrg d fu-dtiq tq qrn B'H rs-cgi grir lcqio rs erffi, 2e22 6)
Et!-f,W T6{tdr std {Eqr 25 d tifr{d M if-i of RtTc{r ot.d t ffd ro,1
fc-d,r6-6)t fuF6r fiqrdq qkdr qxt ilT 6rfl qT ra tl rs-d BTftR=m v6
ttft{d ffi frt of iqrqqr fr{rfi 25 q$, zoze oi q-6r.$r-q sd riqr rs t 'fr o1

,d t, fud s-dfl{ t s}< e.dt qur od-wn tg or{qEd w{ d qrtaq t sqrfud ftsr
qr ra t (std $ilq) tifil.=r6-?) t qs-d oTfrR-tr qrn ftTq am zo encY cr o'd€
fru oTMqfu-qrwrat (qtdTid,ql 6r-*vo-z -o)r

(q) urW nrR ftrq grr t*q ol qflerT fu uqfq qrri ftrrq Eh d $fr rrfit t
.r qrrq S qitqq t ftrded d s.r.p wie ci il{rB'fi, frft t fuR'r tg

strrqr qT r_6T t (qrfu6 ftctC rid.{ t) 6ia.+5-4 r srpr fi wgt d ftg vo r.s.r.p
plants$ ciE sr{rr di ur rar t Std v-o,1 ftidr{6--r)t qs-d olfrftfi rqffi a6
d crfi o1 e-a rei tg tq-q-d ftw, ury 6pir o@r'fr c-fi d-c w [d' S.r.p plant
y-rdrfril tt fu-s c{ ud{rsrs ymr;r Rr{ qr orffi qfrqn tI

O fu{m il.02:023 *1 a,rr ftrrq, s-{$ flrt w6 qrd fttr{ d er+fo +'n o) sa,
g.ct vs dftei-c Uqa c<fi, dt z. s}t Wr rfflrc hl ffi 6pr dS tfrttTc
gBRzrd o-ii ig r?N ftq-q ffio oTd-id sri wsrqf,r H1ii d ra+ qffi d
qnsq t "qrft sIfu d-+'o rur frqT.rqr ffl-d&-o snt{r of srqufr G std rid,q)
166.a5 -ro) r

(firrsr Es-3 q{
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ts)

fiEfud sq-6{ oi frq or{ ftc rTc-

r. ;rw ftw, r-cy d 3{rdEd qrd t ssr{ q{erT vq st q fi q.sr

o.-iflr of ffi j6Ea, qt$ fitrt{q EfrRr( otqT, f,\'rd {q mfoi-{
or vcqirr q< 6qm, qe-a-* tfr g{ mh.ftq 01 r6Pid arrot ed d
a-S ct ft ee @ at qa-ri sqilq 6-{dftt vt-or frwnq crn ft{-q,

s-{gv gM s-4rfud srit $ qqq t orqr qr+ vnfra t r

rr. aniEo sd d furd ffi d unlurxft d sH sd d saor
orfuq}, Rf.ro fq frfteftq or gqqtr r ori epn dd tfinwq fu qq

uIFrEff'dI orfodt ar q-qffi{ stt aefi frsrfiit d wan, mfofi-{

B-qm{ fu unrso ott gs rfi 6-r srq * sffi o-ri tg qrm-o ottr
nr. orsEd EId t l,R f+rq ERr ftg-ffi wa-or qfrfuif, o.ffid d orql or

ftfiirq ot Tdi6q 6tt aw XErm o1frfre utfre ttw d qBqc t
r$o rs fuit t +n eirgm o) rqa otir

r lrr{ fur t-<y ERI frqq ErRIq} 6} saor d cft qFrs-6 o-ri, crn f{rrq fJ
d q--*f* o-d, crr o) s6 s E-ct e-fii, \r{ s6-dr qifr"r d st{ ffit w
vqt d B-dw t elmrA siq B-fltrd tildcrlz $rs Ecrdfi \'* twr)
fiw d q6fir t cw ft,rc wgr d lo srsI d 'rw'ar *qra orffi or
qrq)-fi fuqr rrql {fr qFrsifidr orfoq ar ol|-fqq qE qrd d ftci6 t qd,

zozs fr ft-qT rnrl {s o.dfrq A qrqq t ft{-c + c-S6 srd t gtn *ien d
{reltro Ac d F{sI w f+Tq d y-S6 Ed t qm{ c-+{d-6 oftd t q+u
o1ryt neu-+ s q} t dt Erfr ffis) A eR t Tdrfi st qrrmo fuor.rqrt
gsd srq fr gm-s cr.6 d qBqq t frkq e6R d oS s ss-d ftrili"r d qrt

i qrrmo frqr rrqr 3ih ffi dT 6t, +d s dH {rr d senq d sqtr d srt
t fr qdrqrrql {fld orftftff yrnFr Enr ftc .rs ftftil d rq i rz.oo.zozs t
18.06.2023 66 gttudr uwr6 3Trdfud ort gv ds 3rqRre s-dqi d A" n
GFrsirdr o.rd-*.q flA Ec Bsri orftqn Tdiq qql

. frqio fi.u.zozt o1crR frTq sqgr gm ds qcRre rdffi ht q-ra t c.s.n d
ilEd eh or 1Tfdq ti g{ rerretti van Melle India pvr rto * o-1da fu'ur

Tqr (sgds of Erqrcfr Tiilq) ftiil.To -rr) t frdBa oq-fi gm qrn ft{rq.

wy d sTd fro- sa t *d ttrt{q o} aarqr ftc qri tg q-6qhr frsr qT rET

tr r{i{E-o sffi Erir s{ d qq c( qd Ei A fuffiq tg rrrnr tct d
sflqil 6-9fi qt r& t fuffir ffirdq rR fuH, s-cy ot.nt

s. ffi Enr <N-qR Sii0-o era w roo 6-c gtr{ 6r qqRre ol s6rs {q qri of erd
o.S qr € t, dfu Xrln' ma t aqt asrit d frs-q tt q-{,Td o-rr+ t fu fidkd Rtir irl
flr ftIq', 6-q5t HRr 3rfd zozz. Tq-ct 2022 q frd dffio-d q{ il.TI fuf,qr, zoze d frt
e{ otslqr .rqr frfli o:9 d & 01 3rB-6-dq fu 30-35 ktc t 3rk6 crw {fi gg

t t qs e-o.ri Rmrqtro-af gRI 100 fic #A qU or rurs di of .ra-o Rmrq-d o1 .r{ t
Fiilr{o -rz)ra&n d nqr Bqq ERr s3o00 e{ oS d ffi{6 ilft-d fi frtrRu fu er',ru or
rrcn fuqr qr g6r tt fusd ft{vrc t a-m ai Ec q-} d tc illr cfrfr{ sr-i srd 63 o1

ftKrq o.{d o1 6rffi of qr ifr tt
Fq{E Es{ Td
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(1)

s W c-fr d rcs i 3iirrf, 6triT t ft m rfr 6-mtft rfi ol ro vnqr d w t cw fr,rc
s-ry{ e? 3rd,f( rqrRf, ffi t, ,An ns-e c{ ro,Pcd di *a 3IqRrE d qa c-fi t T,rd
rgi tg s.,tq-q,u qr flI frrrq 6qgr dRr ftfu;1vq-s fuc rTc t, ftmd e-ro siiEd Rrd
ol qBS dprr dr{ sr-s dqrqr smr ynfr-d t ftrg ims6 aeit am sqq-qqq qr ilIfurq d
rqrq} 6) Erfr qgiari d onq oi eR 6Sr sqftd rfi d ffi aplr rr$q iisqFf qq o{ri d
s-.rTc $qi on{ tr {fi c-6n d frffi ff qc+ d {ilq d qri ct nn ftrrq sr$ am
wsr d ilffirfuo rqurq Ag qffi{ c{f{ ftrtq w trt rt$q qrqqr,f nqr t5-d rfr t
qqfuq of reri or 6r{ frqI qnr tt {fl driE t ds rqrs d dEd frqi6 z+-os-zozs 6}
fl-q furq sqgq flqr Ffu'r rrc-s qr tfto' sq t q-oa di Erd dfl qcRr€ ol r s{ ol arqB

ds {r$q irqcr,f t ftd Erffi (drfr orcfu€ sg6'v-r eiri d on'T frffi e-6n 01 gd-{r
sEd il d) tg frfufl sflqh-d ot.r{ npn ft-qr6 m.05.2023 dl ssd ftfi-ffirdT t s-o ord fu
or-J-sq rfrd fuqr rrqr, ffi am Frqft-o w t o.d fuqT or rti t Fffqt d EIqIcfd dd,c)
ftitrr{o -rs) r {sd wq 0 erfr sqnnq of s$ { wrs od gv +.n ft{q, ssgi grir

ftqffi z+.oz.zozs o) o.3 d =rfi o) fq-6 o.tt tg 63 6i Tfi d etrs d-c fr 6qqq 2s fid
frd q-ddd 

Ec drwr rz qte ,f-ar{ +1dt ol qrd 01frqn or ffiur ff o-rqrqr rqr t, drfr
W c-fr d-* d c fid q-d apn {r$q 6ffi-7a 6f fr Wf Ec t 6S1 5m ftu w go tr
grd eu fi q,R f+rq drir rfr rq crfr A fiq f, t drfu fl-q1f,6 SPt,T tg Bamboo

Plantation 61IqI RI rdl t s}c) {il{ (tiffi6-t+-4n) t

,. ffi am frdfuo Btd cr 63 d e{ t Ed-.{'c fri eqr qET q{q ol qeflI {di fr1

Rmq-d 01.r{ tr fs 
'4dtr 

t offi.rd an-{rc.r t fu gfrq e}xrffi (onrom)01Rqtd d uSun
Hqfrd &-, n fuK s{ d qn c6 gd-fl g{ S, futror onur sr6"r srf,6 ol arq-{dr$ oi qdur
qlr qr Gfus RclC 01 Erqrcfr rid.{) (riil-{r -rs)r gs-d sru fr &fd c-fr t yrr d fi-d{
Gd qrrq q +fl ssd 3rq 6Nq t +$ o1q-fr d orm qm armfu-d ffiq di nw m-qfu6
ara srA Bri) o) wrftq qfril?ii Em qr*w srdr qfinfuo sqqtr t fri qri trS rt_dTuf
6nq frsqn tt r-cy crfl o1d d-ilk6,frc-mr {s non t t fu sru qrRyr i fr w wa
qqTs cnq di aqor tr fus-or gq o.nrr trfl t itq wn q *cT aen fucq-d of erq-* d
qrqn slffifud Mq *{r tr w diiq t vn-sc ETiT t-qq sr6i o\ E-d rqrs t fr'qrd ftdri
ig frqr{ fuip16 ft{yn t frq.d iiq qn tqn o'{rsT qr 16r d ffi s-fqn t SoffNflro
q-rd of od-+fr qfrqn tt

BTtIffi d 3rfrftcf, rdtq 6) qr ,ff sffirrd oqlqr t fr qrn Frn wy de
qqfrr€ d qqfuif, ilqr ffi-6 w t ftwnq tg cftqq t nw sS Fq t rw fo'm wW am
fuaer qr6 t s-m q} d er A fffiR"I tg sff-o1 srffft-o qr-rl if'I ftqkq 6-{i tg 9c q{
o'{rqr rrqT t I fust eld c{ drwrr s3000 er fri-S tw qrqrrqr t aqr cfrk{ rzo -{ Egr
vrrs t \-da dm tr ftrsd ffi6 dfld t ft{dT{rr ffi qri tg ftrrq aro Rir6 ro frrqr,
zozs 6) puu d .roq tg frft-qT fr oil,rhd o1 .ri t tr{ft-qt at Erqrcfr fiir.{) (fr-or+o -ro) r

ftr*rd qrqn puu d fr{yn t o$ ol ftsn"r Wf acr frsr orrnnt r$rq {fl €eti
i r?ts f{'rq 6-(g{ driT dq orqRrE qi{trq d fu frRJd qn tqn fuqr.rqr t, Om rfiqq 01

t-dT d q-fo}o-{ tg H-d"T 6-{ Searchable pDF File Formatd iRd frqr qr {61 t t

{Fr{fr
qw ftrrq

({kr

s-{s
rFrtssqRia
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IN THE HON'BLE HIGII COIIRT OI. UTTARAKHAND AT
}IAIMTAL

Wrlt Petltion lP.LL.l No.........OF 2O23

(Under Article 226 of the Constitution of India)

Dtstrtct - Udham Shgh Nagar

Betwoen

Ram Babu, aged about 45 years (Male) S/o Sri Ram Pal, R/o

House No. 67/5, EWS, Avas Vikas, Rudrapur, District

Udham Singh Nagar. ........Petitioner

And

1. State of Uttarakhand througlr Secretary Urban

Development and Avas, Anubhag- 1, Civil Secretariat,

Dehradun.

2. District Magistrate, District Udham Singh Nagar.

3. Municipal Corporation, Rudrapur, District Udham

Singh Nagar through its Mukhya Nagar Adhikari.

4. Vishal Mishra, Mukhya Nagar Adhikari, Municipal

Corporation, Rudrapur, District dftlham Singh Nagar.

..........Respordenta

lo,

The llonlcle Chief Justice and his other companion
Judges of ttre aforesaid case.

The Humble petition.of the petitioner is most respectfully
showeth as under:- I

\

I

1- That this

Court, th

is the first P.l.L. Petition before this Honble

e petitioner is the Ex. Ward Member, Whistle

Public spiritecl person and Social Worker.
c

lower,

10
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.l ltcaall r& i.

(,:

ta

l:!(:rrnilnr:nt lrsidcnt ()f the petitioner is Mohr-rlLr Nrri

llasti, Flh<xrt Bungla, Rudrapur, Districl Utlham Singh

Nagar ancl prcsently residing at House No.67/5 EWS,

Avers Vikars, Ruclrapur since December 2Ol4 and having

very good reputation in the locality and being resident

of city Rudrapur, he is filing this P.l.L for protection of

environment, and River Baigul with proper cleanliness

and removal of the garbage dumped at area Shamshan

Ghat Paharganj situated at National Highway 74,

removal of public toilet constructed on the water body

(Nala) at plot no. 143 and illegal construction made by

the respondent no. 3 and 4 in Khasra number 147(min),

plot no. 145 situated within the limit of Municipal

Ccrporation, Rudrapur and restore its original position.

That by means of this P.LL. the petitioner is seeking

relief for remove of garbage from River Baigul and

protection of environment, illegd construction of public

toilet upon Nala (lUater Body) and illegal construction of

the building by ihe respondent n o,'.3 and 4 in the

govemment land and restored the original position of

the Government land mentioned in the paragraph no. 1

of the P.I.L. petition.

That in the best knowledge of the petitioner it is stated

that the petitioner has not hled any other P.l.L for the

nresent cause of action before this Hon'bl€ Court and
I
there is no other P.l.L. has been filed, pending or

decided by this Hon'ble Court for the game cause of

action.

3-

I\. ,-'t 
:tr

)

(

\

11

26



IN THE HIGH COURT OF UTTARAKIIAND AT NAINITAL

WRIT PETTTTON (PrL) NO. s6 OF 2017
Navab Singh .... . .Petitioner.

Versus

State of Uttamkhand and others. .Respondents

Mr. (Dr.) Kartikey Hari Gupla" Advocate for the petitioner.
Mr. Pradeep Joshi, Standing Counsel for the State ofUteraldand / respondent nos. I to 3.
Mr. Vipul Shama and Mr. lalit Sha.ma, Advocates for respondcnt no. 4.
Mr. Shiv Pandey, Advocare for respondent uo. 5-

Rejoinder affidavit is taken on record. Application (lA

No. 5322 of20l7) made therefor stands disposed of.

2. This is a writ petition hled in public interest jurisdiction.

Prayers sought in the writ petition are as follows:

mandamus commanding the official Respondents,
particularly Respondent No. 4, not to proceed with the
construction of trenching ground in Khaa No. 619,
Khasra No. 08 situated Village Fazalpur Mahroula
pursuant to the proposal of Municipal Corporation
Rudrapur.
2- A writ, order or direction in the natr.re of
mandamus commanding the Respondent No. 4 to
reconsider the proposal for construction of trenching
ground in some other place which is away from
residential colony, schools, colleges, hospitals, hostels
etc."

3. Briefly put, the case ofthe petitioner is as follows:

The State Govemment has selected 4.044 hectare land

and allotted it to the respondent Mmicipal Corporation with the

condition, inter alia, to deposit t3,68,00,400/- by order dated

20.09.2016. On 24.03-2017, the Mrmicipal Corporation wrote a letter

to the Sub Divisional Magistrate seeking appropriate head where the

money could be deposited and also the entry in the revenue records.

It is pointed out that A.N. Jha Inter College raised objection against

{Tu - 2.

Dated: 29.11.2017
Coram: Ilon'ble K.M. Josenh. CJ.

Hon'ble V.I( BisL J.
K.M. Josenh. CJ. (Oral)
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the allotrnent ofthe land and construction of trenching ground over it.

On 17.03.2017, a meeting of ten member committee was held in the

chairmanship of Additional Chief Secretary, whiclU inter alia,

observed that the land belongs to education departrnent and is under

the managernent of A.N. Jha Inter College, therefore, the allo0nent

dated 20.09.2016 is liable to be cancelled and a proper inquiry is

required to be made against the erring officers, including the District

Magistrate. One public school, namely, R.A.N. Public School also

represented. Petitioner also moved a representation. It is stated that

there are numerous residential colonies and public utility centres, but

the respondents ate going to dig trenching ground. There is reference

to the Environment Protection Act and the Rules made thereunder.

The allegations are essentially to the effect that the respondents are

going to construct trenching ground, for which they sought the land-

4. Counter affidavits have been filed by the answering

respondents. In the counter affidavit filed on behalf of respondent no.

l, there is reference to the directions, which have been issued by this

Court in Writ Petition (PIL) No. 80 of 2012 Sai Nath Seva Mandal vs.

State of Uttarakhand and others. Further it is stated as follows:

*8. That it is relevant to mention here that as per the
Govemment Order No. 1954DC{II(IIy2016-
l8(35y2016 dated 20.09.2016 issued by the State
Government, imposed the condition for allotment of
4.044 Hectare land on payment basis for the purpose of
installation / set up of Solid Waste Management Plant, in
which one of the condition No. 5 is that the land in
question cannot be used by the Nagar Nigam for any
other purpose, apart from the purpose it was allotted to
the Nagar Nigam and in pursuance of the said
notification dated 20.09.2016, the State Governmert
Allotted the land to Nagar Nigam, Rudrapur for the
purpose of installation / setup of Solid Waste
Management Plant on payment basis. It is also relevant
to mention here that said notification dated 20.09.2016
issued by the State Government is never been put to
challenge by anyone before any competent court of law.
9. That in pursuance to the condition of the
Notification Dated 20.09.2016, Nagar Nigam, Rudrapur
deposited Rs. 15,000/- (Fifteen Thousand Rupees) on
17.01.2017 vide Challan No. 2902 as Mall Gujari and Rs.

13
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5. It is thereafter stated that the amounts of Rs.

3,68,00,400/- and Rs. 15,000/- deposited by the Nagar Nigam are

public money and the said money w.rs deposited by the Nagar Nigam

in the Government Treasury with specific purpose as per Notification

dated 20.09.2016, which is nor-refundable amount, and the Nagar

Nigam will suffer irreparable loss, if anything is done wrong.

6. In short, their case is that it is not for construction of a

trenching ground, but it is for installation / setting up of Solid Waste

Management Plant. It is stated that Rudrapur city is a much

developing city in the State of Uttarakhand and after creation of the

State of Uttarakhan4 SIDCUL was also established and a number of

big industries came up nearby the city area of Rudrapur. It is stated

that the Nagar Nigam is duty bound to cover the nearby areas, which

were earlier revenue villages, but due to increase of population and

modernization converted into city, Nagar Nigam is also taking steps

for management of solid waste in very sciortific manner as per law.

In paragraph 16 of the counter affidavit, it has been stated as follows:

*16. That it is rclevant to mention here that as projected
by the petitioner in the writ petition about the nearby
residential areas of the upcoming Solid Waste
Management Plant over the land in questioq before
allotrnent of the said land the State Authorities had given
their thoughts over it and after considering all the aspects
and availability of the Governmort Land in the Rudrapur
City, to meet out the other formalities under the law, the
said land in question was allotted !o Nagar Niganr,
Rudrapur on payment basis as per Notification Dated
20.09.2016 imposing certain conditions thereon and also
put one of the condition as the Nagar Nigam will not use
the said land for any other purpose except to install /
setup the Solid Waste Management Plant, it is also
relevant to mention here that as per the Site Map of thc
proposed Solid Waste Management Plant, and record, the
distance of A.N. Jha College is about 550 Mt. Degree
College, Rudrapur is about I KM. GGIC is about 315 Mt.,
Columbus School is about 250 Mt., Block Office 350 Mt.,

3,68,00,400/- (Three Corore Sixty Eight Lac Four
Hrmdred Rupees) as cost of land in the Government
Treasury vide Challan No. 2901 Dated 17.03.2017."
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Navoday School is about 500 Mt. It is also relevant to
mention here that the said Solid Waste Managerncnt
Plant is being setup on the part of big chunk of vacant
Govemment Land, which is ample clear from the
Khotoni as filed by the deponent. From the said Google
map it is ample clear that nearby the proposed Solid
Waste Management Plant, nothing residential area is
available as of now."

7. Thereafter, reference is made to Rule 15 of the Solid

Waste Management Rules, 2015. Further there is reference to Rule 19

of the said Rules, which provides for criteria regarding setting-up

solid waste processing and treatment facility. Likewise, Rule 22 of

the said Rules is referred to show that there is a time Iiame, within

which, the work is to be completed-

8. It is stated that respondent no. 4 is duty bound to comply

with the provisions of the Solid Waste Managerneot Rules, 2015 and

other corresponding laws and also duty bound to comply with the

direction of the Cout given in Writ Petition (PIL) No. 80 of 2012.

9. To the same a rejoinder aflidavit is filed by the petitioner,

wherein the petitioner has produced a photograph to contend that

construction in question will be located within close vicinity of the

human habitation and schools, which is prohibited. This is a private

land of A.N. Jha College, it is reiterated. In the rcjoinder affrdavit, the

petitioner has a case that the construction will be in violation of the

order of this Court.

10. The fourth respondent, namely, Municipal Corporation,

Rudrapur has fi1ed a counter affidavit, wherein, the contention of the

petitioner that land in question is being used for the purpose of

'trenching ground" has been denied and it is stated that the land has

been allotted for the purpose of installation of Solid Waste

Management Plant. There is also reference to the directions in CA-3

judgment, which we have already referred.

11. We have heard Mr. (Dr.) Kartikey Hari Gupta, learned

counsel appearing on behalf of the petitioner. We also heard Mr.

15
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Pradeep Joshi, leamed Standing Counsel for the State of Uttarakhand

and Mr. Vipul Sharma & Mr. Lalil Sharma, leamed cormsel appearing

on behalf of respondent no. 4, and Mr. Shiv Pandey, leamed counsel

who appears on behalf of the Pollution Control Board.

12. It is crystal clear that the very basis of the writ petition

that the construction of a trenching ground is being done, is without

any foundation- What is being put up is a Solid Waste Trcatment

Plant. h is brought to our notice that the site of the proposed plant is

also located about more than five kilometers away from the city centre.

We have already noticed that there is a trenching ground in the city

and having regard to the pressure of the population, propar waste

management must be done as per law.

13. Mr. Kartikey Hari Gupt4 learned counsel for the

petitioner sought to draw support from the nrles made by the

Government of India acting under the concemed law for managernent

of the solid waste. Therein, reference is made to specification in

sanitary lmd fills. Learned counsel for the petitioner sought to refer

to criteria for site selection and it refers to land fill. Clauses (vii) &

(ix) ofSpecifications for Sanitary Landfills read as under:

"(vii) The landfill site shall be 100 meter away from
river, 200 meter from a pond, 200 meter from Highways,
Habitations, Public Parks and water supply wells and 20
km away fiom Airports or Airbase. However in a special
case, landfill site may be set up within a distance of l0
and 20 km away from the Airport/Airbase after obtaining
no objection certificate from the civil aviation audrcrity /
Air force as the case may be. The Landfill site shall not
be permitted within the flood plains as recorded for the
last 100 yea$, zone of coastal regulation, wetland,
Critical habitat areas, sensitive eco-fragile areas.
(ix) A buffer zone of no dwelopment shall be
maintained around solid waste processing and disposal
facility, exceeding five Tonnes as per day of iinstalled
capacity. This will be maintained within the total area of
the solid waste processing and disposal facility. The
buffer zone shall be prescribed on cas€ to case basis by
the local body in consultation with concemed State
Pollution Control Board."
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14. This is a specification, which is to be read under Rules l5

& 16 of the Rules. In fac! Rule 19 deals with the criteria for duties

regarding setting-up solid waste processing and treatrnent facility and

similarly Rule 20 deals with the criteria and actions to be taken for

solid waste management in hilly areas.

15. Mr. Shiv Pandey, learned counsel for the Pollution

Control Board would, in fact, submit that no authorization has been

givcn by the Pollution Control Board, which is required under law, for

operating under Rule 16 of the Rules.

16. Having heard the leamed counsel for the parties, we can

arrive at the following conclusion:

Land has been allotted to the local body for the purpose

of setting up the solid waste management plant. As of now, no

oonstruction has been done. Apparently, the amormt, as dernanded by

the Authorities, has already been deposited. Respondents are not

constructing trenching ground, which is the very foundation of the

petitioner's case. Since this is a public interest litigation, we must

also take care to see that any construction, which is being done, will

be done only strictly as per law. Wherever the permission from the

Pollution Contol Board is require{ at whatever sage it may, it must

be obtained by the respondent body. We make it clear that the

construction, with which we are not inclined to interfere, as things

stan4 must be carried out only strictly as per all laws, including

getting such permission as may be required from the Pollution Control

Board.

17. Subject to the above observations, the writ petition is

disposed of.

(V.IC Bist, J.)
29.11.2017

(ICM. Joseph, CJ.)
29.t1.2017

Rathour
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Current condition at trenehiUgground
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AGREEMENT

This Agreernent is made and o(e(rrtd on this 01r (hy of Mardr, 2023.

By and between

lius SIS E|lgfioecrs & CorGulteat3, hat4ng its rcgisteGd offie Et Ptot fi ,l{tr Shald Yfiar
,Ward 06 ,Rudrapur Dstt.U.S.NagEr of tle FIRST PAIr

And

BA}IL PAPER HILLS Limited, having its registered Ofice at 5 KM STONE, AUGANI ROAD,
KASHIPUR, tdham Singh Nagar, utbrakinnd, 2zt47l3 (hereinafter referred to as'Service
Provider" which expression shall, unless repugnant to the context or contrary to ttte meanirE
thereof, be deemed to mean and irElude its successors, authorized signatori6, administrabrs
& permitted assrgns) of the Other Parq

Company and Service Provider shall iointly be refrned to as 'Parths' ard individually as
"Part ".

WHEREAS:

1. SERVICES AND PR(rcEDURE FOR PROVIDING SERVICES

1.1 service Provider *lall render servioes to company as more particularly set brth in
Anncrure A. Such SeNices shall form part of and be incorporated into and subFct b
the terms ard conditions of this Agreement and shall set forft ttle specific wo* to be
performed by the Service Provider.

Service Provider shall be required to modiry/amend the scope of seNice which
essentrally forms the Action Plan, if so required by any dange in the Rules or any
ordefls/clarifications issued by the appropriate autiority under tf€ Rules or otherwis€.
@mpensation for sudr change in the scope of uork stlall be mutually agreed upon
between the parties.

1.3

L.4 During th€ performarEe of SeMces pursrBnt to Sis Agreemert, both fE parties will
ensJre that it corducts its respectffe ouerEsses and activities, in terms of this
agreement, in such a mann€r that the !'eputation, stardirE and goodwill of bou S|e
parties are in rc way ad\€rsely afrected or compromised.

SSS EnEineers & Cor!u:: a.,ls

-ffi?;,,.,, FoT BAHL PAPER MILLS LTD,

-<*
Au&. SilDatory

Page 1

In providirE these Services, both tlle parties shall coop€Gte ard codinate witi each
otfEr as to all asp€ds. Company shall designate one or rnore emdo],ees who shall be
the auttDrized representative(s) of Company in all interactio.ts with Service Provider.
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1.5

1.6

The sdledule of Servies set fur$ in ftlllnt'r A may be derqed or altered or y by
ttle written agreernent of ttre Parties.

It is muhElly agreed Brat SE Servie Prwiler *)all prwide rnateriab and equignert
neaessary to perfo{m its Services under this Agreemeflt ald trnther tlE Company shall
as$st the Service Prcvid€r 6 and u,lEn it is required, as per mutual understandtng.

t.7 The Service Provider and the Company shall carry out their respective obligatiom and
undertakinqs under this Agreern€nt in accordance with the highest standarG of
professionalism ard at a servi€e level sufficient, approprhte ard nec€ssary under tiis
Agreement. Both the parties $all *riciy adtEre and comply with ttle terms ard
corditom of this Agreemenl induding sr-bsequent policy/guidelines as may be issued
from time k) hme bry tlte Government of Irdia oI by the State govemnpnt

1.8 The Service Provider and the Company shall at all tirnes ccoperate with eacfi other in
th€ ev€nt of arry audit canied oX by the any adtlority un<ler the Rules or odErwise.

1.9 The Service Rwider stE{ be free to fake up any otfEr assignment which is not
incongstent ryith Sle proper disdrarge of its obligBtions un&r this Agreernent.

1.10 It has been nHrtually agreed betwe$ the parties fiat Sle Company shall not a\rail th€
servies of any otfler party except Service Provider in rdation to the services under this
agreement for the tenure of this agreement i.e. to say ttBt service Provider *lall have
the exduslve nght to pmvide its services to the Company under this agreernent.

2. PAYTIEIIT

Service Provider shall invoice Company a SeMce Provider Fee as specified in
'Arstcxure I ',

2.1

2.2 TIE Service Pro/ider shall provide the services to the Company agEin* issuance of
valid tax invcice as per provisions of Goods and Service Tax ('GST) or any other
applicable taxes imposed by law that rnay be reguired by tfc parties to daim tlle oedit
of GST or sucrr other taxes,

2.3 Exced as ottErwise provided herein, all invoices shall be payabb by Company after
trarEfier of credit and isstje of certificate online via CPCB ERP Portal b desired Cliert
of ompany within 30 Cthirty) days

3. COT{FIDENTIALITY

3.1 As used hcrein, ttle term "Confidential Inforrnation' stEll irElude: (a) any plans and
objectives, any scientific or technical data, pricing, information, samdes, design.
process, procedure, formulae and results ftom the Services; (b) any improlement
disdosed by the disclosing party that is commercially valuable to the dlsdosing party
or its affiliates, subsidiaries or related @mpanies, and not generdlly krDrvn in ttle
industry.

3.2 Confidential Inforrnauon is and shari remain the property of disdos'rE party and
receiving party's obligBtiom of confidentrtsllty and non-use stlall survive the terminauon
of this Agreement for a period F,c?i 01i Marcfi 2023 b 31 March 2024, Upon
completion or termination of the peiftfiEnce of Services hereunder, the r€ceivirE
party agrees to deliver to disdcr-.g parry ail tangible forms of Confidential Infurrnation.

For BAHL PAPER lvllll5 UID.

-4'i-At:ti!.SigmrY

Page 2
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4. WARRA'{TY AT{D INDEMNIFICATION

4. r.1 Partes warrants that: (a) it has all necessary pofler arxl authority to enter into this
Agreernenti (b) this Agreernent ard performance hereufihr does rU and will not
violate the terms of any other contract, covenant or agreement behfleen either Party
and any third Party no$/ existing or hereinafter entered into;

4.2 Neittrcr Party shall assume any liability for ttle actons nor omissiors d tle oder Pafi
excePt as statd in this Agreernert

4.3 Both the parties shall comply with all applicaue hws, rules, ard regulaticns in force

relating to or appertaining to ttE due and propff performarrce cf tlEir duti{r and

obligatons under this Agreement.

5. TERM & TERMI'{ATION

5.1 This Agreenrent shall be effective from 01r March, 2023 and stEll remain \ralid ftom
0lr March 2023 to 31 Mar$ 2024 and may be exterdable for such periods upon Erh
tenns and corditions as may be mutually agreed,

q) It has been elpressly agreed by and b€tween the parties tEreto tiat neiher of ttre
parti€s shall have right to terminate the agreem€nt fur a period from 01r March 2023
to 31 March 2024 starting from date of execution of the agfeement.

5-3 Parti6 shall have the right to terminate this Agreern€nt, bry giving a mtle of 30 d6ys
(tiirty dal6) after 31r March 2024. thereof, in writing, if the other Party breadles any
of tirc tenm and conditions of rlis Agreement.

6. LIMTTATION OF LIABILIW

In no event shall either party be liable for arry incidental, irrlirect, special or
conseguential damages in connection with or arising from this Agreemenl Eurer
llartyb maximum aggregate liability for a proven breadr of this Agreement stEll at no
tirne erceed ttle value of the Scope of Work.

7. prsPUIE RES!!!UII9N

7.1 Any drspute or difference or claim arising out of or in relation b this Agreem€nt
rnclud,rts ttle construction, validity, performance or breadl thereof lvhidl the tbrties
cannot settle by mutual agreernent shall be setued by arbitration in accordance with
the provisions of the Arbitration and Conciliation Act, 1996 and any statutory
amendments thereto from time to time.

Ttle award of the arbitrator/s shall be final and bindirts on both the Parties.7.2

7.3 The Arbitrdtiofl stlall be held at tittarakhand and ttle laryuage shall be EngIsh,

SSS Engnees & Coasutta*ts

Xor Eilll pApEk ytt ts LID

-.<,1_Auth Siaam.u

Page 3
M"&^
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a. GEI{ERAL PROVISIOI{S

EItiLel$CCrned8.1

This Agreement sets forth tfE full and cornplete undersEfldirE of the Parties as of th€
date first above stated, and it supersedes any and all agre€rnents and represenbtons
between the parties made or dated prior to the date of this AgreenEnt with reaped to
Service Provider providing these Services to Company.

8.2 Nouece

All notrces pertaining to this Agreement shall be in writing, and shall be deemed to
have been duly given if hand delivered or mailed by certified or registered riail, postage
prepaid, and if addressed to the party at the ddress shown at the signature line hereof
or if addressed to such other address as may be furnistEd in writing by either party,

8.3 A&{C0rrreBt

This Agre€ment is personal in nature and cannot be assEned by Service Provider
without $le prior written consent of Company. Assignment of this Agreement shall not
relieve the assignor until this Agreement shall have been assumed by the assignee.
When duly assigrEd in accordane wifi the foregoing, this Agreement shau be Unding
upon ard stlall inure to the benefit of the aasignee.

8.4 Waiyel

No provision, reguirernent, or breach of this &reernent rnay be vJait/ed by eittEr paty
e\cept in writing,

8.5 C-aptions

The captions used herein are inserted only as a rBter of conveniene aod for
reErence and in no way define, limit, or describe the scope d the intent of any Section
or Paragraph hereof.

8.6 Governino La-w

Subi.',ct to dause 10, ttle Courts in Delhi shall hate o(dusive jurisdiction in ttE evert
of any dispute b€trveen the Parties of this AgreemenL

8,7 Severability

The Fdilure of citt€r party at arry tjme or tirnes to require performarEe of any pro/isions

h€reof shall in no rnanner aftct its right at a ht€r tifite to enfiorce s{rdl pro\rision. In
the e\ient that any provision of this Agreeflrent or part thereof is &termined to be
illelEl or oth€rwise unenforceable by a court of law, sudt provision o( part ther€of shall

be (a) rnodified to the minimum extent necessary b rerder sudl provislon enforceaue
and preserve the parties' intent, or (b) sever€d, if necessary, and in eacfi case the
balance of the Agreernent shall continue in fdl force and effect.

iSS Eagmsers&CotsdLne For BAHL PAPER ,tllLLS iif b

--<+Page 4 xtd-
rAurh. Signrlor! Autlr. Sfnaory
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8.8 Constructioe

This Agreement shall not be construed again$ tE party feparing it hrt shall b€
construed as if bo$ Parties jt ndy prepared ttls Agr€ertent and arry unertairty ard
amtiguity shall not be interpreted against a{ry or€ party.

II{ WITIIESS WHEREOr, the Partig hcrGin hrre hrrrunb rct ttcir hao& as of tha

day anal y€ar aforesaid.

lss Engineers & Consultants BAHL PAPERS MILLS LIMITEO

$ffEq'***
for EiHLPAPER t4lUS UID'

&
Audt slgnatory

Name
Designatio,i l" ',,.

ilarn€
D€signation

:

Witness:

l.
2.

Page 5
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Annexure A

Scope of tlrork

l. ErEure @lhctio{r and recyding of Piastic Waste perft, fro{n 01{ Mardt 2023 b 31

Mar$ 2024 as per the quantity required by Cornpany by uing 6m hfrastructfe and

also setting up of adequate infrastructure (in terms of Collectim centers, ColHion
Points, etc),

2, Implementation of PWM 2016 requirements and its amendments for th€
Company/ClienE and its unit locdH at P'lot 0{ ,Nett, Shalti Vihar ,Ward 05 ,Rdrapur
Distt.U.S.Nagar.

3. Underbke awareness activiti€s in on behaf of CompaBy for erwironflrert $rstainat lity
and rEed of recyding

4. Providing MIS reports on the Plastics quantiues collected / recyded to Company every

month as per the format provided by Company. Which will indude collectbn and

vendor details.

5. Company M/s SSs Engln€ers & Consultantt will give rnaterial to us, r € will recyde

ttc sarne as per Pollwori control Board t{orms.

Ann€xure B

PaYment Terr6

1- Company M/s SSS Engineers & Coo$ltant3 will give invoace to us, the Bahl Paper

Mills will give payments as p€r bills.

SSS En(i'leers & Consultants
For BAHL PAPER r{lUS IfD'

--'<-l-' Audt$SmtorY
&*ax

.{uth. Signarorv

Page 6
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Utt rrkh.id Pollutaon Control- 8o.rd
6aura Devi 6h.w.h. 46 B lT Part S.hastardhara,

Oehr'dun- 248001, Uttlokh.nd
Data:

u{l-2o2., O3:Ol Pl

Tffi\tz
Rcgn, Io.
Pfl"ll.rrTT{1-M C854ra5K"Z3

REGISTRATIO]iI CERTIFICATE FOR RECYCLIIIG OR PROCESSING OF PLASTIC WASTE

(Undcr RulG-13(31 of the Plastlc Waste Man.g€ment Rule3, 2016, as amended)

To,

AAHL PAPER IIILLS
LIiIITED ,
5 KM. sTONE, ALIGAN,I

ROAD,KASHIPUR,UdhAM

Singh Nagar.Uttarakhand
244713

Processing Code E3 Quantity frPA)

Processing Capacity

Catl
Cat-ll
CatJll 33000.0000
cativ

Production Capacity
Product Quantity (TPA)

Power IE3] 2.5000

2. This certificate of registration shall be valid for a period of Orc Ycar from the date of
issue of the letter unless revoked, suspended or cancelled.

3. The unit shall process tie plastic waste (Quantity & Type) as per the Process Flow

Diagram (Section 8) and using the plant machinery as per the details given at (Section

11).

4. The quantity of plastic \Naste processed in the unit shall be as per details given in

Clause 1.0 above. The amount of plastic packaging waste recycled processed by the
PlirP shall not be more than lnstalled capacity of the enterprise

5. Recycling of plastic waste shall conform to the lndian Standard: 15 14534: 1998 titled
"Guidelines for Recycling of Plastic" as amended form time to time.

1 9m

1. With reference to the application dated 3O-12-2O22 regarding registration as a

Recyclers/co-processors/. your application has been processed and found in order. Now,
therefore, Utt!rukh.nd Pollutlon Control Board is pleased to grant the registration
in favour of BAHL PAPER UtLLs LlltllTED, vide registered address 5 XItl, STOllE,
AUGAX, ROAD,XASHIPUR, Udham Slngh t{agar, Uttln kh.nd -244711 for
processing of plastic $/aste, as per details given below:
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6. Carry bag made of vlrgin or recycled plastic, shall not be less seventy five microns in
thickness and one hundred and twenty (120) microns in thickness with effect from the
3lst December, 2022.

7. The PWPS shall not engage in manufacture, stocking, distribution, selling and using of
banned SUP items as llsted in Amendment to PWM Rules dated August 12, 2021

8. The PWP5 shall not deal with any entity not registered through on-line centralized portal
developed by CPCB.

9. The unit shall maintain a record of details of procurement of plastic waste and sale of
recycled products as per forma prescribed by CPC8. The total quantity of plastic waste
processed by plastic waste processoG and attributed to PIBOS on an annual basis shall
be mad€ avallable on the centralized portal developed by CrcB as also on the website
of PwP.

10. Registered P1Jv s shall provide certificates for plastic waste processing, which shall be
considered for fulfilment of EPR obligations by PlBOs. C8rtificates shall be issued on the
centralized portal in the pro forma and as per mechanism developed by CPCB. The
certificates wlll be for plastic packaging category-wise and shall include cST data of the
enterprise.

11. Exchange of EPR credit between PWPS and PlEOs to b€ done as per mechanism
provided by CPCB.

12. The PWP5 shall file annual retums on the plastic packaging waste collected and
protessed towards fulfilling obligations under EPR u,ith the CPCB/SPC8/PCC as per pro

forma prescribed by Central Pollution Control Board by the April 30 of the next financial
year.

13. The PWP shall pay Annual fee for processing of Returns as per Guidelines by CPCB.

14. In case, at any stage it is found that the information provided by the PWP is false, the
P1VP shall b€ debarred by sPCB, as per procedure laid down by CPCB , from operating
under the EPR framework for a period of one year. The PWPS whose registration has
been revoked shall not be able to register afresh for the period of revocation.

15. The PWPS are required to comply rvith provisions of PWM Rules (as applicable) failing
which necessary action as deemed fit i;hall be initiated against the violator. The
Environment Compensation, as applicable, shall be levied by CPCB/SPCB/PCC on the
violator.

16. An application for the reneryal of a Registratlon shall be made at 90 days prior to expire
of validity, along with the necessary information & documents as per the Guidelines
issued by the MoEF&CC and CPCB from time to time.

17. lf at any stage, information provided by the unit is found to be incorrect, then the

2
Registratio n9 rdnted by SPCB/PCC shall be debarred by SPCB, as per procedure I

"9m29
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down by CPCB, from operating under the EPR framework for a period of five years.

18. The PVt P should ensure compliance with provisions of the PJYM Rules, 2016, as

amended. Action, as deemed fit, including revocation of registration, closure of unit,
levying Environmental Compensation charges, shall be taken against violators of PwM
Rules.

19. Uttarakhand Pollution Control Board reserves the right to take such action as deemed fit
under Environment (Protection) A€t, 1986 for violation of PWM Rules, 2016, as

amended, if any, by the concemed PWP for the period prior to grant ot registration.

20. Type of plastlc and recycled content for different components of commodity to be

included in.the label on the commodity

T.rms lnd Conditions :- unlt sh.ll comply all Provislons undGr PHw RulGs 2016 a3

lmm.ndad.

Environmcnt Englneer

3 @ffi
,i tlfiiil:'i.b,3o
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lst Digestor(Capacity- 10TPD)

Raw CBG Storage ballon (Capacity-20Cum)
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4rc'6-".rd" - o( (c)

Raw CBG Purification System

2nd Digestor (Capacity 2OTPD)
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The Government of lndia has notified the Solid Waste Management Rules (SWM)

Rules, 2016 for proper and effective management of municipal solid waste (MSW).

Under the SWM Rules, 2016 following provisions have been made to manage old

dumps of MSW.

Rule 15 - Duties and responsibilities of local authorities and village Panchayats of

census towns and urban agglomerations. -
The local authorities and Panchayats shall investigate and analyze all old open dump

sites and existing operational dump sites for their potential of bio-mining and bio-

remediation and wheresoever feasible, take necessary actions to bio-mine or bio-

remediate the sites; in absence of the potential of bio-mining and bio-remediation of

dumpsite, it shall be scientifically capped as per landfill capping norms to prevent

further damage to the environment.

The by-laws shall apply to every urban local body, outgrowths in urban

agglomerations, Cantonment boards, Panchayat, lndustrial and lnstitutional

Townships, railways and defense establishments.

Further, provisions under Schedule I [) are given below: -

Schedule-l [) - Closure and Rehabilitation of Old Dumps- Solid waste dumps which

have reached their full capacity or those which will not receive additional waste after

setting up of new and properly designed landfills should be closed and rehabilitated

by examining the following options:

i. Reduction of waste by bio-mining and waste processing followed by

placement of residues in new landfills or capping as in (ii) below.

ii. Capping with solid waste cover or solid waste cover enhanced with

geomembrane to enable collection and flaring / utilization of greenhouse

gases.

Page2 of 40 Zigino Technology Private Limited
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iii. Capping as in (ii) above with additional measures (in alluvial and other

coarse grained soils) such as cut-off walls and extraction wells for pumping

and treating contaminated ground water.

iv. Any other method suitable for reducing environmental impact to

acceptable level.

Recently, Hon'ble NGT was alarmed that due to incremental growth of Municipal

Solid Waste (MSW), these MSW dumps are converting into virtual mountains.

Hon'ble NGT further directed that every city/town should adhere to clause 'J' of

Schedule-l of SWM Rules, 2016. Finally, Hon'ble NGT directed CPCB to propose

Standard Operating Processing (SOP) for implementation of Bio-mining and Bio-

remediation of legac.y solid waste.

ln view of above CPCB issued a guideline for the disposal of legacy waste in February

2019.

2. lntroduction of city

Rudrapur is a city in the Udham Singh Nagar district of the state of Uttarakhand,

lndia. lt's the fifth most populous city in Uttarakhand, with a population of 140,857 in

2011. lt is located 250 km northeast of New Delhi and 250 km south of Dehradun.

Rudrapur is known as the "Gateway to Kumaon" because of its history, spirituality,

and rustic charm. lt's a major industrial and educational hub for the state. lt's also a

popular tourist destination.

Rudrapur was established in the 15th century by King Rudra Chand of Kumaon. The

king established a permanent military camp to protect the inhabitants from

tnvastons.

Rudrapur is home to the Atariya Temple, a famous temple dedicated to the goddess

Durga. Many tourists visit the temple to see the sacred mela.

Rudrapur is located at an elevation of 932 feet above sea level.

Page 3 of40 zigina Te<hnology Pdvate Limited
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Geography:

Rudrapur is geographically located at latitude: 28.98oN and longitude: 79.40oE and is

932 feet above the sea level. The city is located 72 km away from Nainital, 259 km

from the state capital Dehradun and 230 km from the national capital, Delhi. The

Udham Singh Nagar district where the city is situated, lies within the seismic zone 4

in a scale of 2 to 5 (in order of increasing vulnerability to earthquakes) as per the (lS

1893 (Part 1-l,2OO2l

Demographics:

According to the 2011 census, the Rudrapur Urban Agglomeration (Rudrapur UA) has

a population of 154,485 with the municipality contributing 740,8U of it. The

Rudrapur Urban Agglomeration consists of area fulling under Rudrapur Municipal

Corporation, Rudrapur SIDCUL and 2 Out growths of Jagatpura and Rampura. This

makes Rudrapur the Second most populous city in Kumaon, and the Fifth most

populous city in Uttarakhand.

3. SCOPE OF WORK:

o To review the existing available data of Legacy waste.

o Site visit and investigation of existing MSW Dumpsite at Kashipur- Sitarganj

national Highway NH-74 (*Plot no 1& 2).

o The primary data collection of existing dumpsite available Kashipur-

Sitarganj national Highway NH-74 (plot no 1& 2).

o Drone survey of existing dumpsite.

. Preparation of elevation map through 3D mapping.

. Quantitative assessment of existing legacy waste at the Dumpsites.

Page 4 of40 Zigina Technology Private Limited
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4. OBJECTIVE OF THE PROJECT:

The main objective of project is to the quantification of legacy waste has been dumped

at Rudrapur legacy waste site beside Kashipur - Sitarganj Highway (plot no 1 & 2).

'Plot 7 meons old dumped waste & Plot 2 means waste is beinq dumped recently.

5. METHODOLOGY:

A drone survey was done by Zigina Technology Pvt. Ltd. at Rudrapur dump site

Kashipur Sitarganj Highway (plot no 1 & 2) on dated 28th August 2023 at 03:30 PM

to 04:30 PM for the mapping and quantification of dumped waste using 3D

mapping of waste site, including surrounding areas. Following software are being

used for Surveying, 3D Mapping & Waste quantification and site mapping:

. Drone Deploy software

. Web ODM Software

. Google Earth Pro

Detail of survey is given below.

Page 5 of40 ziglna fechnology Pdvate Limited
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6. Site Survey & Mappine
Total legacy waste dump at Kashipur -Sitarganj Highway (NH-74) is 9794.705qm.

Detail of land is shown in below map
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$ Rudrapur LegacyWaste Survey - 8 /28/2023

Figure 2; 2679.5 square meter area has been dumped with waste say Plot 2
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Areal/ Drone Map beside Bhagirathi river Plot No 1&2

I O nrO.rpr. L.gacy Waste Survey - 8/28/2023

t:l

I

-

I
3 -a

tt

f

I

/

.
I

a
tJ

.&.o:" !t
a

'"YF
T

)a
oC/a t\

Areal/ Drone Map of Existing le8acy waste dump beside Highway plot no. 1, & 2

I I

l=l

5:':

t

Survey 0ate - 2P August 2023

Iime - 03:30PM

3-D Model of dumpsite Plot No 1 & 2

E

-

RUDRAPUR LEdACt, WA'TE REPoRT 2023 - 4w hqq nrqT

O Rudrapur Legacy Waste Survey - 8 /28/2023

5 -I

--I- 
\

-rB;
*,

v \

Lr
\ q

.-tt'ii

(i-!"'
adtt'.

E -I

1 /
)

./

)

\

t o

I Et

I
\

4,

Page 7 of40 zigina Technolog! Private Limited

59

74



8 Rudrapur Legacy Waste Su rvey - 8 /28/2023
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Total area covered by dumped waste is 9794.7 sqm.
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7. ANATYSIS OF TEGACY WASTE:

a Ground Contro! Point (GCP)

For the assesment of ground level a Ground Control Point (GCP) set as 326
meter near legacy waste site and all Ground level & waste level was measure
from this GCP map. GCP map is shown below.

O Rudrapur Legacy Waste Survey - 8/28/2023

a Existi ground level at Site:
Universal Transverse Coordinates Height (mts.)

Sr. No.
Place East North

L 344353.76 3205438.58 326.10

2 3205430.40 326.43

3 344373.t3 3205422.L9 326.54

4 344382.86 3205414.69 326.63

5 344362.60 3205407 .32 326.2s

344402.2s 3205398.31 326.20

7 344413.45 3205387.20 326.38

344423.92 3205378.19

344444.lt 320s356.61 375.84

10 344453.01 3205347.s5 325.60

Along Highway

344462.67

t2 344306.4L 1205374.76 325.00

13 34r'.307.42 3205388.53 326.99

T4

15

Along Drain

344322.29 3205405.83 328.20

Page 9 of40 zigina Technology Privdte Limited
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a 19 ground points has taken surrounding dumped waste for the assessment
of average ground level
Average ground level at Rudrapur dump site is 326.49 meters as given

below -
a

6203.22/L9 = 326.49 metre

$ Rudrapur LegacyWaste Survey - 812812023

15 344327.59 3205474.7? 327 .57

t7 344333.63 3205425.13 327 .30

18 34434t.77 3205434.89 3 2 5.98

19 344351.91 3?05447.97 326.23

6203.22

Average Height 326.49

Page l0 of40
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Average Ground Level (GL) = Sum of 19 ground level / total numbers of point

ziglna fechnology Privote Limited
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1 344311.00 320s381..20 330.13

331.612 344315.10 320s388.46
3 344320.41 3205394.78 331.82

4 344326.41, 3205403.15 330.85

5 344331.16 320s409.24 330.88

6 337.47
7 331.34
8 344348.34 3205430.41 330.26
9 344375.74 320s375.95 331.96

10 331.89
11 334.44
72 33s.s0
13 33s.38
74 334.54
15 333.77
16 344352.04 3205424.65 330.93
77 3M323.17 3205370.68 330.80
18 333.23
19 338.73
20 338.s6

338.22
22 336.99
23 335.96
24 344357.23 320s427.62 332.29
25 344333.74 320s356.79 332.37
26 335.11
27 338.84
28 338.54
29 338.33
30 338.24
31 335.48
32 344365.70 3205415.50 331.75
33 344340.55 3205362.72 330.39
34 335.69
35 338.90
35 338.00
37 337.97

8.

RUDRAPUR LEAACT WASTE REPIORT 2023 - qp ETn ww

plot - 1 Existing waste level

Page 12 of40 Zigina Technotogy Privote Linited

Sr. No.
Universa I Transverse coordinates Height (mts.)

East North
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38 337.20

39 33s.s9
40 344377.L7 3205412.03 332.04
47 344346.85 3205361.8 332.61

42 336.67
43 338.52
44 337.56
45 337.34
46 336.70
47 335.61
48 344372.75 3205405.38 334.72
49 344354.00 32053s9.65 334.04
50 336.15
51 337.30
52 336.52
53 336.7s
54 336.89
55 336.0s
56 344377.05 320s399.64 334.18
57 3443s7.29 3205356.31 332.83
58 33s.2s
59 336.02
60 336.78
61 337.11
62 335.92
63 335.55
64 344379.9 3205396.19 334.44
65 3M361.2s 3205352.39 331.63

66 332.97
67 335.02

68 335.30
59 335.38
lo 336.07
77 335.47
72 344383.77 320s391.52 334.50
73 344367.74 32053s3.13 331.53
74 332.87
75 334.73
76 335.13

RUDNAPUR LECACY WASTE REPC'RT 2023 - 4R frW dTW
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Sr. No.
Universal Transverse coordinates Height (mts.)

East North
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334.8077

78 334.09

333.9279

80 344391.84 3205386.54 332.63

81 344368.85 3205347.79 329.33

82 330.2s
83 330.67
84 331.27
85 330.75
86 331.04
87 330.s6
88 344396.49 320s381.73 330.48

29427.88
Average Height 334.4t

RUDRAPI R LEGAcy wAsrE REPo,Rf 2023 - awfrnqivg{

88 ground points has taken at dumped waste for the assessment of average
waste level
Average waste level at Rudrapur dump site is 334.41 meters as given below -

Average Waste Level = sum of 88 level / total numbers of point

29427.88188 = 334.41m.

Page 14 of40 Ziglno Technology Private Limited
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RUDRAPUR LEGACY WASTE REPC'Rr 2023

Details of Ground Point at dumped waste for the measurement of waste height:

E

T

v1 !- 1'a .

,

ar

.a

I
i;L',f.i

,r....lS.t""-.'--."'

r

Page l5 of 40

9 Rudrapur Legacy Waste Survey ' 8 /28/2023
r=l
tEl ]1

I
I

! tI
I

I

I

12L
,x

;
It"

t!

:

A
;a

E
t&1 /-.

r..,! ,.{: l/|..t{t /t-,o..il rr2a

I

i

,

1

I
I

r
|}

I

\

I
r

t

Ziglna fechnotogy Private Limited

,)

Q Rudrapur Legary Waste Survey - 8/2812023

o

67

82



I E

I
E I

I

I
o.,a' 6""ts cr a 'a

I

-

r!*rTr-r"s!
aEErffi

.EETEEE'tel@
,'l

{r'.i

v.. 
=!r_r.,r 

:-...

I
t

I
T

t
I

I

*ro*ru* rrun , nn"r, *epoet zozl - qt7qwnrgr

$ Rudrapur Legacy Waste Survey - 8 /28/2023
i=l
L=J

,l

f- '1

\
!

-5- 
- t t,

't
I

r ,l
\

,rl
L v 1

, o

3 Rudrapur Legacy Waste Survey - A/28/2O23

o

Page l6 of40 Zigino Technology Private Limited

68

83



G Rudrapur LegacyWaste Survey - 8/2812023
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$ Rudrapur Legacy Waste Survey - 8 /28/2023
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9 Rudrapur Legacy Waste Survey - I /28/2023
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Q Rudrapur Legacy Waste Survey - 8 /28/2023
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I Rudrapur Legacy Waste Survey - 8/2812023

8 Rudrapur Legacy Waste Survey - 8 /28/2023
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RUDRAPUR LEoACT WAS7E REPIOBT 2023 - Iw frTm wT

9. Plot - 2
Existing waste levels

1 344386.75 3205340.32 328.94

2 328. 11

3 328.47

4 329.15

5 327.88

6 328.45

7 344407 .28 3205373.54 328.22

8 344394.34 3205335.51 328.40

9 327 .94

10 328.85

11 329.45

t2 329.58

13 328.70

L4 34Mt4.38 3205370.35 328.04

15 344403.93 3205332.20 379.26

16 329.51

t7 327 .92

18 327 .96

19 328.15

20 328.50

2t 34M27.44 3205365.32 325.65

22 3444L4.O5 320532a.7 4 329.40

23 329.58

24 330.81

25 330.61

26 329.51

27 344427 .44 3205361.18 325.60

3444!4.47 3205328.03 329.44

29 329.82

30 3 31.26

31 3 31.78

32 329.4?

33 329.42

34 34M31.U 3205355.82 327 .84

35 3M424.15 320s323.90 327 .97

36 328.33

17 328.98

38 3 31.25

39 328.75

40 328.5 5

4t 344437 .82 3 205 35 3.31 327 .68

42 344429.59 3205319.69 327.r3

Page 26 of40 Zigina Technology Private Limited

Sr. No.
Universal Transverse coordinates Height (mts.)

East North
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43 327 .70

328.0344

327 .3245

46 326.09

325.9747

48 344444.L2 3205348.05 327.63

L5774.49

Average Height

RUDRAPUR LEGACy wAsTE REproRt zo2z - ryrfrw aqt

48 ground points has taken at dumped waste for the assessment of average
waste level
Average waste level at Rudrapur dump site is 328.64 meters as given below -

Average Waste Level = sum of 48 level / total numbers of point

157 7 4.49 / 48 = 328.64 metre.

Page 27 of 4O zigina Technolo'y Pfivate Limited

Sr. No.
Universal Transverse coordinates Height (mts.)

East North
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RUDRAPUR LEG,,ACY WASTE REFORT 2O2, - a47 frqq l,EW

Details of Ground Point at dumped waste for the measurement of waste height:

$ Rudrapur Legacy Waste Survey - 8128/20.23

a
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$ Rudrapur LegacyWaste Survey - 8/28/2023

O Rudrapur Legacy Waste Survey - 8/28/2023

-
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G Rudrapur Legacy Waste Survey - 8 /28/2023

G Rudrapur Legacy Waste Survey - 8 /28/2023
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RUORAPUR LEoACY WASIE REPIORI zO23 - qw frw vTw

SRudrapur Legacy Waste Survey 8/28/2023

9 Rudrapur Legacy Waste Survey - 8128/2023
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O Rudrapur Legacy Waste Survey - 8/2812023

$ Rudrapnr Legacy Waste Survey 8/28/2023
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$ Rudrapur Legacy Waste Survey - 8128/2023
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O Rudrapur Legacy Waste Survey - 8/28/2023
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RUDRAPUR LEoACY WASrE REPo/RT 2023 - TFfrqq €TW

9 Rudrapur Legacy Waste Survey - 8 /28/2023

O Rudrapur Legacy Waste Survey - 8 /2812023

Page 34 of4{f zqna Te.hnology Ptivdte Limlted

a:r

86

101



Average
height of

Ground level
in meters

Plot
(Waste

dumped)

Average heiBht of
dumped waste in

meters

Total Height of
waste in meters

(c-A)

A B c D

326.49
1 334.41

328.64

RUORAPUR LE6,ACT WASTE REFOBT 2023 - at77fft7q 6pq7

Average level of dumped waste at existing dump site
Average waste height from ground level is given below

Legacy Waste quantity

Plot - 1 Total
quantity
waste
based
primary
analysis

Plot - 2 2679.5 2.t5 5760.925 4896.786
of

s

on

*Note -
a Woste quontificotion wos done by Digitol terroin modeling (DTM) & 3D mopping

using photogrommetry softwore DronDeplov ond WEDODM.

a The averoge height of dumped waste has token ofter the 3D mapping hight profile

ond current rood ond surrounding orea.

o Density of woste considered in 7 cubic meter 0.850 MT or 850k9 os per current site

condition.

Total Quantity of
waste (MT)

Approximate
(0.850 mt in 1

cubic meter)

RemarkPlace
Area

(in sqm)

*Average

height of
waste

(Meter)

Total Quantity
of waste (Cum)

Approximate

71t5.2 7.92 47,899.526

9794.7 sqm.
Total

Quantity
62113.309 cum s2,796.312 MT.

Page 35 of40
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RUDRAPUR LEGACY WASrE RErcRI2O2, - nt frw oIw

10. Establishment of PMU cellfor Solid waste Manasement

ln order to establish PMU Cell for SWM, Nagar Nigam Rudrapur has floated tender NIT No. 1542

Dated 15.Gr.2023

Nt(;..1r1, Rlll)R'l}l,R

I {lll sl l.lr( I ltt\ ()F PR(tlt[l' M()ilI roRll'a(.

NoNlToRlliG t,Nrr F()ll s()l.ll)
RUt|ll..lrtln \ t(.all \lt.lU ()l

l -, 1"r .:r'. t
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RUORAPUR LECACY WASTE REPIORT 2O2, - +q? frqq nrw

Legacy waste Site Digital Surface Model

Page 37 of40 Ziglna Technology Prlvate Limited
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R.,DRAPUR LEGACY WASTE REPIORT 2OZ, - 1,r hw PIIF

Legacy waste site Ditital Surface Model

v B RuOrapur Legacy Waste Survey - 8/28/2

I
3't 3

liln: 3'13.123 ex: 348.595

Color: Tgrain t

th.dlng: Nomd t

Pmr.cllon: UTM(EPSG:32644)
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RUORAPUB LEAACY WAS7E REP{OBI 2O2, - qw frirq nrw

Site Photographs Durint Survey

\
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Kalyani River Protection wiremess
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Tel--0594,{-242400 e,maiF n{ero[ennrdrapurB;ndl.rom vblt xrww.rryamig.mn dr.pur.rom
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{i}' RUDRAPUR NACAR NIGAM

rendor t{otrcc No ., ..15..*2^ oat d, ..15l99.l1or 3

Online &ds ar6 irwitod trom expsdsicsd bidd€$ b ttr fellowlng wort 6 lLt d bcbw ar6 i{ifi
bs rocoiv€d on$ne on be wsbeito wyvw.ukiendaG,aov.in as por lim. schGdub (key dales) in tho
nouoe poblistl€d on ths gtovs 

'lrsb6he.

Name ol the wort

Submis6ion Online

1

2.
J

3 Tendor Fce and 8id Sccurity

Ls3t Orb / fimc of Bld
Subrnl3Bion

L$t Oate / TIm€ ot Submi$lon
ol Tender Fee E Et{D

E. Date o, Bid opening

Fee: Rr 5000.00(Five Thou3and Only) rn for OO rn
vor ot Uun&ipat CotnrnlssionGr, Nagsr Nig,an Rudrapur

Brd Socrnty: Ri 25m0.00(TwutySlv6 thou3.nd Ortlyl in
Nor DO /FDR h {avor of Munlclpol Coffnissio(lar. Nagar

Rudrapur

4.

5

6

1.

OstG , Tlm€ o, Publlcatlon of
Tond.r on Wobsite t6los{2ort, ll :oo oYt1

Dato ol Pre.old me€tinE 2L og 2o1 1, \\ : ot cnnrr
I

etlosl rto\3, 0B r oo prn

30loglrorI. 11 :0c) offi

301b9 Lc:J^'] . 11 0o qw\

x\o \rrBid Submission Address
Helpline No. of cPtocurement
Cell

Note:

l. Th€ biddets shafi hars lo iubmit lheir bids mline etd uorcad the rsbsrnl docrrnanta fro.n ee per
t!'y schadurc (kcy dalo3),

2. The biddeE irtofldirE lo psruchsle in trtl3 tendar ar€ reqjlBd tO g€t eflrotadl rrgis-tered on ths
e. [,ocur€rnont !rt0 silr htlos;.#ukteftders-oov.i[ Enrotncnt lrugidratica ot! the above ponal ,9

fil8ndddy.
3, Tendor rroclJflIenlB crn bG p{rrc*r€!.d ofily qffic fonr hJ1,,3rlu!!fld$r6,otv ia by rnaklrig ordrng

9ayrncflt as s9.cifi€d abow a8 per koy dabc, Thc flkldeB sfieu h6v6 to a$mil thoh Bid3 onlirle
and upbad ltls r€Lvant do€rrn€nts from s far limo scrtodule {ksy D8be).

4. Cond'tional tender wi0 rtol be accopM erd [S16lo bc rtj€d.d. RNN t@.vag the lirll to accspt
or reioct any or E t6d6r wllho. ass€ning gry tealoru 0Ercof.

rMun
l,Lgar l{lgim

I J;cdn-tor F;opsA-SFn tor sereaon or nrfleci-
Fron,lotilg Un;f (PMU) {or ftwiJrng Moriitoring Unit for Sold
;Waste Managomefi| (SW$i Prolect al Rudrapur Nagar
lNigam (RNN) ot Uttarakheid- i

J

9

10.

(trirn+
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I. INTRODUCTION

River Kalyani originating from the Tanda forest area of district Nainital and passing through

agriculture fields of Pantnagar areas and followed by Integrated Industrial Estate (IIE),
Pantnagar. River Kalyani receives wastewater from Common Effluent Treatment Plant
(CETP) having installed capacity of 4.0 MLD, however, presently CETP receiving about 2.5

MLD to 2.8 MLD wastewater from 305 industrial Unit. About 193 industrial units are not
connected with CETP as conveyer system is not available for those industries. The work of
conveyance system is in progress is to be completed by 3l-01-2021, however individual
industrial units have made their emuent treatment plant (ETP) as per requirement. About
11.5 Km length of River Kalyani along the IIE Pantnagar and downstream of Pantnagar is

identified as polluted river stretch. River Kalyanai receives treated wastewater from CETP
through its storage lagoon and other industrial units where conveyer system is not available.
Apart from these sources, it also receives municipal drains from residential areas of Rudrapur
city located downstream of Integrated Industrial Estate (llE), Pantnagar.

2. WATERQUALITYGOALS:

It is an important aspect for maintain wholesomeness of river Kalyani in context of meeting
designated water quality criteria. The natural flow of river Kalyani is very low. As it passes
through IIE Pantnagar, it receives industrial wastewater and CETP outlet discharge as well as
wastewater from residential areas. It is pertinent to mention that because of low natural
flowing water during most of the time, even if the industries located in industrial estate meet
the prescribed discharge norrns as stipulated under the Environment (Protection) Rules, 1986,
it would not be possible to achieve river water quality of Class 'B'.

Water Quality Characteristics of River Kalyani:
River quality monitoring is being carried out by the Uttarakhand Pollution Control Board at

upstream of IIE Pantnagar at Nagla Road, Pantnagar and downstream at SidculChowki,
Pantnagar. Water quality data as given blow:

Water uali Charactcristics of River Kal ani at U/S Pantn AT 0r8
Month pH BOD (mg/L) DO (mg/L)

Jan-18 3.2 8.2
'7 .2 2.2Feb-18 8

Mar-18 River is non -perennial in nature ,during summer season river found dry

Apr-18 River is non -perennial in nature,during summer season river found dry
Mav-18 River is non -perennial in nature ,during summer season river found dry

3.2 '7 .2Jun- l8
7.6 1.2Jul-l tl

Aug-18 /.o 1.8 7.8

Sep-18
-1.5

4 '7 .2

OcGltl 7.3 tt 6.2

NoY-18 7.2 4.2 6.8

Dec-18 7.4 3.2 6.4

7.2

7.2

2.6

107

122



Water Quality Characteristics of River Kalyani at D/S Pantnagar (2018)

Water Quality Characteristics of River Kalyani at U/S Pantnagar (2019)

Water Quality Characteristics of River Kalvani at D/S Pantnagar (2019)

lll onth pH BoD (mg/L) DO (mg/L)
Jan-18 7.9 8.2 5.20

Feb-18 't .4 6 s.20

Mar-18 6.98 20 1.80

Apr-lE 6.86 80 0.60

Msv-18 7.1 52 t.20

Jun-18 48 1.20

Jul-18 7.3 44 1.80

Aug-18 7.8 30 3.20

Sep-18 6.9 34 2.80

Oct-18 7.3 36 2.00

Nov-ltl 7.6 26 2.60

Dec-18 6.8 30

Ntonth pH BOD (mg/L) Do (mg/L)
Jan-19 7.1 4 6.2

l-eb-19 7.7 I
Mar-19 1.3 4.6 5.2

Apr-19 7.5 5.2

Mav-19 '7 .4 5.8

Jun- 19 7.7 4.2 6.4

Jul-19 7.1 6 6.8

Aug-19 7.2 6.2 4

Sep-19 7.2 6 4

Oct-19 7.8 o.1, 5.2

Nov-19 '7 .5 6 4.2

Dec-19 7.4 t0 3.2

Month pH BOD (mg/L) DO (mg/L)
6.7 24 3.2

Feb-19 6.9 20 2.8

Mar-19 7.6 t4 4.8

Apr-19 7.2 t2 2

May-19 6.8 l0 2.1

Jun-19 7.4 6 2

Jul-19 7.t 4 6.4

Aug-19 7.2 6

Sep-19 6.5 4 6.5

Oct-19 '7 .2 6.4 1.8

Nov-19 7 9 2.2

Dec-19 7.3 22 1.8

6.4

2.80

6

6

4.6

Jan-19

6.4
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River Kal niatU stream of Pantna ar at Na il ro SN al' 2020

Rivcr Kal ani at Downstream of Pantna ar US Na 020

Basis of Proposed Action Plan for rejuvenation of river Kalyani:
River Kalyani is a spring fed river and river water quality before entering into IIE,
Pantanagar, as such not receives any direct source of pollution. Deterioration in water
quality is reported mainly because of industrial wastewater and CETP outlet domestic

wastewater from residential colonies- Effrcient operation of CETP as well as effluent
treatment plants of industries which are not connected with CETP, along with interception,

diversion and treatment of domestic wastewater drains are matter of grave concemed.

Therefore, action plan for prevention and control of pollution of river Kalyani has been

prepared based on the following components:

3. IDENTIFICATION OF SOURCE OF WATER POLLUTION:
The proposed action plan for rejuvenation of river Kalyani consisting following
components:

3.1 Source Control:
Source control includes industrial pollution control and treatment and disposal of
Domestic sewage as detailed below:

(a)

i.

ii.
iii.

Industrial Pollution controli
Identifi cation of pollution potential industries

Sector specific categorization of industries.

Assessment of Water consumption and wastewater discharge and gap in treatment

of industrial effluent.

N{onth pH BOD (mg/L) DO
(ms/L)

Total Coliforms
MPN/I00m1

Jan-20 7.2 5.2 6.8
'7 .54 8 4.4Feb-20

68.5 2

Apr-20 '7 .4 3 8

7.6 4.6 6.2May-20
Jun-20 7.2 6.4 3.1

Jul-20 7.8 50 2.8 540
Aug-20 7.3 3.9 7.t 500

Month 2020 pH BOD (ng/1,) DO
(nslL\

Jan-20 '7 .3 l6 t.4
Feb-20 't .t6 20 1.6

Mar-20 7.9 6.8

Apr-20 7.5 3.7

Mav-20 6.4 3.1

Jun-20 7.8 2.9
Jut-20 '7 .4 l5 2.5 920
Aug-20 7 .45 t2 5.8 1600

Mar-20

Total Coliforms
MPN/I00m1

2.8

5.2

7.0
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(b)

iv.

vi.

ll.

llt.

lv.

vi.
vii.

(c) Solid Waste Management:

i. ImplementationofDoor-to-Doorcollection.
ii. Source segregation as biodegradable and non-biodegradable wastes.

iii. Identification of suitable site for setting up common waste processing and secure

landfill facility.
iv. Transportation, disposal and treafrnent facilities of municipal solid wastes

generated from town in accordance of provisions of the Solid Waste Management

Rules, 2016.

v. Restriction on illegal disposal of solid waste along the river bank and flood plain

zones.

Provision of wastewater treatment system.

Efficient Operation ofCETP of IIE Pantnagar.

Establishment of leftover networking of conveyor system of CETP.

The drainage map of river Kalyani is annexed at Annexure- 0l

Sewage Management:

Estimation of quantity ofsewage generated and requirement of treatment capacity.

Gap analysis in terms of sewage generation, existing installed treatrnent capacity

altd required treatment capacity.

Identification of municipal drains & their discharge in the catchment of river
Kalyani.
Interception and diversion of municipal drains to STP.

Treatment and disposal of septage and controlling open defecation.

Prohibition on buming of solid wastes.

Implementation of Construction and Demolition Wastes Management Rules.

3.2 Groundwater Water Quality:
i. Periodic groundwater quality assessment at strategic locations

33 Flood Plain Zone.

i. Flood plail 26ning.

3.4 EcologicaUEnvironmental Flow (E-Flow)

Maintaining E-Flow.

4. RIVER KALYANI REJUVENATION PLAN:

Following are the action plan for rejuvenation ofriver Kalyani as detailed below:

4.1 Industrial Pollution Control:
The UKPCB is vigil on operation of Common Effluent Treatment Plant (CETP) and

individual effluent treatment plants of industries which are located in the area where

connectivity to CETP is not available. Grossly polluting industries (GPIs) and other
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categories of water polluting industries are motoring closely. There are 03 GPIs operating
in the catchment of river Kalyani. Details of GPIs are given as below:

Category wisenumber of industries operating in the area are as follows: All the unit have

valid CCA and complying the norms.

s.N. Number of flnit Total Compliancc status

Red Orange Green

I 99 362 20'l 688 305 unit are connected to
CETP and 193 unit having

their own ETP are yet to be

connected with CETP.

Rest of unit are locat€d out
side of the industrial estate

and they have their own ETP.

4.2 Networking of Conyeyor system ofCETP:
There are total of 522 Nos. of industries, out of which 498 industries in operation and 24

industries are under construction in the IIE Pantnagar. 305 Nos. of industries are connected

with CETP through common conveyor system, while 193 nos. of industries are not
connected with CETP due to non-availability ofconveyor network. SIIDCUL has proposed

to provide conveyor network of about of 8 Km with approximate cost of Rs. 10.00 Crore. It
is proposed that networking would be completed by Jamary 31,2021.

Regular monitoring of CETP outlet will be canied out in order to comply outlet discharge

standards as specified under Environment (Protection) Rules, 1986 as amended.

Environmental Surveillance Squad (ESS) also formed at head office level in order to make

surprise inspection. Strenglhening ofESS will be carried out for effective surveillance.

4.3 Industrial hazardous lvaste management:

Recyclable hazardous wastes, mainly used oil/contaminated barrels are being recycled

through registered recyclers, while landfillable waste is being disposed thorough IWS

Bharat Oil and Waste Management Pvt. Ltd. located at Laksar, Distt. Hardiwar with an

installed capacity of 667 MT/month landfrll. Incinerable waste is either disposed through

S

N
Industry Name

Water Consumption
(Kl,D)

Waste Water
Generation (KLD) Compliance Status

I Tata Motors Ltd.,
Sector-1, IIE, Pantnagar (US
Nagar)

4600 3840 Comply

2 Ashok Leyland Ltd, IlE,
Plot No. l, Sector-I2,
Pantnagar (US Nagar).

1500 610 Comply

Bajaj Auto Lrd., Ptot No. 2,
Sector- I 0, IIE Pantnagar
(US Nagar)

395 300 Comply3
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cofirmon incinerator of 1000 MT/month incineration capacity or through co-processing in
cement kilns.

4.3 Sewage Management:
About 37 MLD sewage is generated from the entire city. At present there is no sewerage
facility in the town.

UttarakhandPeyjal Nigam has identihed 22 major drains which draining to river Kalyani.
The details ofthe drains and BOD load is as follows:

S.No Name of Drain Discharg
e (MLD)

BOD
(mYL)

ArariyaMelaNalla(28059.389'N, 7 9024.5 | 5' E) 0.23 t4

2 AtariyaNatla Ward No. 06(28059.379'N, 79024.512'E) 3.22 5.2

3 Near Atariya Bridge Nala(28059.338'N , 79024.505'E) 0.51 l6

Mukhe{ee NagarNala(28059.290'N, 79o24.517'E) 0.93 11

5 MachhliwalaNala (Azaad Nagar Nala) (28u59.054'N, 79e24.451'E) 5.27 22

6 SamsaanGhatNalla(28058.982'N, 79024.399'E) 3.22 24

BrihaspatiMandirwalaNalla ward no -09 (2805 8.974'N, 7 9' 24.289' E) 2.59 '7 .t

8 Shiv NagarNalla-l(28058.920'N, 79024.243'E) 0.M t2

st iu N"guiIr-n eridge Nala(28058.90'l'N, '79024.234'E) 0.06 7

l0 Ravindra Nagar WalaNalla - I (28058.9 o7' N, 7 9024.23 4' E) 0.04 62

ll Kali MandirNallaRavindranagar(28058. 857'N, 7 9024.228' E) 0.16

t2 Ravindra Nagar MaidanWalaNalla(28u58.389'N, 79024.515'E) 0.29 l9

13 Shiv Nagar wala Nalla-2(28058.879'N, 79024.294'E) 0.04 t2

14 strw Nagar t taia-:(28058.868'N, 7 9024.3 l2'E) 0.04 36

Shiv Nagar KhatekoNalla-ward No. 09 (28058.793'N, 79024.265'E) 92

l6 rc,utitottata- z (2e058.774'N,'7 go24.231'E) 0.16 8.2

t'7 DD Chowkwalanalla(2 8058.686'N, 7go 24.t 67' E) 2.00

t8 Roadways walaNala (28o58.637'N,'79024.147'E\ 0.16 Closed

l9 Oariya Nug- wataNalla(28058.528'N, 7 9024.1 49'E) 0.23 I 12

20 Meat Market walanalla(28058.373'N,'79024. | | l' E) o.lb 5.1

2\ Kali MandirNallaRampura(28057.993'N, 7 9024.122'E) r.ll 261

22 nampuraNalla(28057.883'N, 79024. I 39'E) 2.00 13

S.N. Namc of Drain pH BOt) I)O Feacalcolifronr FeacalStreptococci

I AtariyaMelaNalla 7.33 l4 5.8 540 220

2 AtariyaNalla Ward No. 06 5.2 6.8 280 170

I

4

7

9

l5 0.04

9.1

The water quality ofvarious drains contributing pollution to river Kalyani is as follows:

General Parameters:
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3 Near Atariya Bridge Nala 't.19 r6 >1600 920

4 Mukherjee Nagar Nala "t.22 lt 6.2 540 350
5 MachhliwalaNala

Nagar Nala)
(Azaad 't.36 22 4.t > I600 540

6 SamsaanGhatNalla 7.39 24 J.6 >t600 920
7 BrihaspatiMandirwalaNalla

ward no -09
7 .12 7.t 540 350

8 Shiv Nagar Nalla-l 7.28 t2 6 920 430
9 Shiv Nagar Iron Bridge Nala 7 .46 7 6.'7 350 240
l0 Ravindra Nagar WalaNalla -l 7.13 62 2.8 >1600 920

Kali
MandirNallaRavindranagar

7 .49 7 210 Absent

12 Ravindra

MaidanWalaNalla

Nagar '7 .4 I9 5.4 > I 600 540

l3 7 .47 t2 6.3 430 280

t4 7 .28 36 4 920 350

l5 '7.15 92 <l >1600 >1600

KhatikoNala- 2 '7 .01 lt.2 6.6 92t) 350

t7 DD Chowkwalanalla 9.1 >1600 540

l8 Closed

l9 Dariya Nagar WalaNalla 6.93 tt2 t.4 >1600 540

20 Meat Market walanalla 7.0t 5.1 7.2 350 I l0
2t Kali MandirNallaRampura 1 .26 261 <l >1600

22 RampuraNalla '1.4 l3 6 920 280

Heavy Metalsparameters :

s.N. Drain Cd Ni Cr Zn Fe As

I AtariyaMelaNalla <0.001 <0.01 0.02 0.09 1.43 <0.01

2 ArarivaNalla Ward No. 06 <0.001 0.01 0.02 0.1 1.3'l <0.01

3 Near Atariya Bridge Nala <0.001 0.01 0.02 0.09 <0.01

4 Mukherjee Nagar Nala <0.001 <0.01 0.026 0.09 l.l9 <0.01

5 MachhliwalaNala (Azaad Nagar Nala) <0.001 0.01 0.04 0.09 1.23 <0.01

6 SamsaanGhatNalla <0.001 0.02 0.02 0.09 <0.01

1 BrihaspatiMandirwalaNalla ward no -09 <0.001 0.012 0.02 0.1I l.5l 0.0r

ti Shiv Nagar Nalla-'l <0.001 <0.01 0.03 0.08 l. t4 <0.01

9 Shiv Nagar Iron Bridge Nala <0.001 0.03 0.13 t.37 0.84

l0 Ravindra Nagar WalaNalla -l <0.001 0.03 0.04 0.21 3.7 5

ll Kali MandirNallaRavindranagar <0.00t 0.02 0.02 0.1r 1.33 <0.0t

t2 Ravindra Nagar MaidanWalaNalla <0.00 | 0.03 0.04 0.2\ 2.1 <0.01

t3 Shiv Nagar Wala Nalla-2 <0.001 0.01 0.02 0.14 t.2'7 0.01

t4 Shiv Nagar Nalla-3 <0.001 <0.01 <0.05 BDL <0.10 <0.01

l5 Shiv Nagar KhatekoNalla-Ward No. 09 <0.001 0.0r 0.02 0.1 I 1.34 <0.01

l6 KhatikoNala- 2 <0.001 0.01 0.03 0.1I t.8l <0.01

DD Chowkwalanalla <0.00 t <0.01 0.02 l .18 <0.01

6.6

Shiv Nagar Wala Nalla-2

Shiv Nagar Nalla-3

Shiv Nagar KiatekoNalla-
Ward No. 09

l6
7 .27

Behind Jaycees Public School

(Roadways WalaNala)

540

1.9

1.3'7

0.02

0.01

l'7 0.08
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l8 Roadways WalaNala Closed

l9 Dariya Nagar WalaNalla <0.001 0.01 0.03 0.12 t.73 <0.01

20 Mcat Market rvalanalla <0.001 0.01 0.02 0.08 l.l5 <0.01

2t Kali MandirNallaRampura <0.001 <0.01 0.03 0.1 t.3 <0.01

22 RampuraNalla <0.001 <0.01 <0.05 0.09 l.l8 <0.01

The details of Sewage management and proposed action plan is as follows:

S.N. Name
ULB

of Population
in 2011

Total Sewagc'
generation MLD

Available
sewage
treatment
faciliry

Action Plan

Existing Expected
for 2032

I Nagar Nigam
Rudrapur

| ,7 5,713 18.9 3',7 .0 No DPR for Bio-remediation
of drains of Rs. 684.18
Lakh to send to NMCG for
approval.

DPR for STP and
interception & diversion
under preparation.

4.4 Solid Waste Management:

About 60 MTPD solid wastes is generated from the Rudrapur city. Nagar Nigam, Rudrapur

is statuary body responsible for management of solid wastes as per provisions of Solid

Waste Management Rules,2016 as amended. The population of Rudmpur town is 175723

as per census of 201 1. Nagar Nigam is divided into 40 wards. 100 o/o door to door

collection is being unde(aken. Nagar Nigam has approved Bye Laws for user charges and

implemented.

S.

N
Name ofULB Quantity of

Waste

MTD

D-to-D

collection
Source

segregat

ion

Action Plan

I Nagar Nigam
Rudarpur

40 60 l00o/o l0o/o DPR for common disposal

facility approved. This

facility is cluster with
Haldwani disposal side.

Work order issued for Bio-
remediation of legacy

wa.ste

4.5 C & D Waste Management:-
The Uttarakhand Urban Development Departrnent has issued necessary directions to all
local body for identification of site for disposal of C& D Waste.

4.6 Ground \\'ater Qualitl :

No. of
Wards
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So far contamination of groundwater is not reported in the area, however groundwater
quality monitoring carried out. The analysis report is as follows,it is proposed at least twice
in the year, the monitoring of ground water will be canied out.

Ceneral Parameter:
Locati0ns Parameter (nrq/L)

pH EC TDS COD lluoride Total Hardness

Upstream of
fuver Kalyani

7.9s 488 244 216

Downstream of
River Kalyani

7.89 351 t76 0.32 140

Heavy Metals parameter:

Locations Parameter (mg/L)

Cd Cr Ni Zn Fe As
Upstream of River Kalyani 0.001 0.03 0.01 0.57 t.02 0.01

Downstream of fuver Kalyani 0.001 0.02 0.01 0.2 1.1 9 0.01

4.7 Flood Plan Zone (FPZ):

fuver Kalyani is non perennial river hence no flood plain zone is required as reported by
irrigation department, therefore flood plain zoning is not required for river Kalyani.

4.8 Environmental Flow (E-Florv):

River Kalyani carrying very less natural water during non-monsoon months. Wastewater

from industries and CETP outlet increases the flow of river. Therefore, it would be difficult
to maintain natural environmental flow in the river, however the irrigation department has

initiated the measurement of flow and river by October 2020.

4.9 Catchment Area Treatment:
The catchment area treatment of river Kalyani is proposed by CAMPA. The work will

be started from 0 l.0l .2021.

4,l0Monitoring of Action Plan:

The proposed Action Plan will be monitored by the River Rejuvenation Committee (RRC)

constituted by Govemment of Uttarakhand vide O{fice order dated 05.12.2018, under the

overall supervision and co-ordination of Principal Secretary, Forest & Environment, Gort.
of Uttarakhand. The sub committee will be formed for the periodical monitoring of
activities.

4.ll Activities wise Gap Analysis details

Municipal Solid waste

S.no. Name of ULB Total
Waste

Solid Availablc facility Gaps

7.8 0.48

7.8
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Generation
(MTD)

I Nagar Nigam, Rudrapur 60 No Treatment and disposal

facility available
loo yo

lndustria I Waste Water Management

Bio-Medical Waste Management
S.no Nanre of U l-B Total No,

of HCF
Total BMW
Generation
(KG/Day)

Available Treatment facility Gaps

I Nagar

Rudrapur

Nigam, 76 120 Common BWM Treahnent

Facility Gadarpur

Nil

5. ACTIONPLAN:
Identified activities and concerned authorities for initiating sctions and the time

limits and budgetary requirements:

SN
Action plan for

rejuvenation of river
Kalyani

Agency
Responsible for
Execution of the

Action Plan

Budgetary
Requirement
(Rs. In Lacs)

Time Target

l. Industrial Elfluent N'tanagement:

a) Routine /surprise

inspection GPIs and Red

category of industries for
ensuring compliance of

Special

Environmental

Surveillance Task
Force / UKPCB

Nil Continuous activity.

S.no. Name of ULB Total Waste
Water
Generation
(MlD)

Available Treatment facility Gaps

I Nagar Nigarn, Rudrapur 37 No Treatment facility available lO0 Yo

S.no. Name of U[,B No. of Lhit Available Treatment
facility

Gaps

Rcd Orange Grcen Total

I Nagar Nigam,

Rudrapur

99 362 207 688 305 Units are connected with
CETP and remaining Units
have their own ETP. All the

units are complying to norms.

SIDCUL has submitted

proposal for Connection of
remaining units by January

2021.

Nil

Municipal Servage 1!lanagement
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emuent discharge

standards as prescribed

under E @) Rules, 1986, as

amended-

b) Strenglhening of
Environment Surveillance
Squad (ESS) of UKPCB

UKPCB Nit Continuous activity.

c) Monitoring
carrying
wastewater

outlet.

of drains

industrial
and CETP

UKPCB Nit Continuous activity.

2. Networking of Conveyor System of CETP:
a) Establishment of leftover 8

Km. conveyor networking

leading to CETP.

SIDCUL 960.00 Work order issued

and work to be

completed by
January 31,2021.

-1. Sewage Management:
a) Interception and diversion

of22- drains.

UttarakhandPeyjalJ

al Nigam.

DPR under

preparation
Two year from

sanction of funds..

b) Installation of 2-Nos. of
STPs at - Rampura

Trenching Ground (18

MLD) and Ravindra Nagar

Maidan (26 MLD).
c) Operation and

Maintenance of 2 Nos. of
STPs for 15 years;

Operation and

Maintenance of 3 Nos.

I&D Works for 15 years;

Land acquisition etc.

expenses.

4. Solid Waste Management:
a) Door to door collection of

solid waste in all 40 wards

of tom.

Nagar Nigam,

Rudrapur.

DPR of Rs.

3873 lakh has

been approved

with integrated

solid waste

management

Plan

withHaldwani
Cluster.

Within two year.

b) Source segregation of
wastes in all 40 wards of
town.

c) Setting up solid waste

processing facilities.
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The DPR of
Legacy waste

for the amount
of 2.l0 crore
approved and

work order
issued

5.Groundwater Quality:
a) Groundwater

monitoring.

quality UKPCB Monitoring is been

carried out twice in
the Year

6. Flood Plain Zonc:
a) River Kaliani is non-perennial water body, therefore flood plain zoning is not requted for

river Kalyani.

7. Envir0nnrentxl Flolv:
a) fuver Kalyani is non-perennial water body. Irrigation deparunent has initiated the flow

measurement of river from October 2020

8. Catchment area treatment:
a) The catchment area treatment of river Kalyani is proposed by CAMPA. The work will be

staned from 01.01.2021.

,+ *+ rF**,+,.,+ rF****n,l'a )t,a**ra**ra**ra*)Frt )trt*,a,lrt )trt*
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Name Designation Signature

Mr. Kuldeep Kumar Sanitary lnspector

Mr. Prashant Jauhari

Mr. Ajay Bansal
Urban lnfrastructure

Expert

Mr. Harshpal Singh

Chandok
Municipal Health officer

Mrs. Raju Nabiyal
Assitant Municipal

Com missioner

Mr. Deepak Goswami
Assitant Municipal

Com missioner
Mr. Jubak Mohan
Saxena

Senior Finance officer

Mr. Vishal Mishra Municipal Commissioner

Mr. Rampal Singh Mayor

This report is prepared in concerned with following officials
of Nagar Nigam Rudrapur :-

2

Assistant accountant
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Summary

The name "Rudrapur" comprises two words "Rudra" and "Pur". It is believed to be named

after the King Rudra Chandra who was handed over this region by the Emperor Akbar in

l588."Pur" is a place name element common to the Indian subcontinent which is derived

from the Sanskrit word 'pura'which refers to a city or settlement.Rudrapur (Kumaoni) is a

city that serves as the headquarters of the Udham Singh Nagar district in the Indian state

of Uttarakhand. Located at a distance of about 250 km northeast ofNew Delhi and 250 km

south ofDehmdun, Rudrapur is located in the fertile Tarai plains in the southem part

of Kumaon division over an area of 176.50km2 With population of approx 5.50 lacs

according to census 201 l, it is the 5th most populous city ofUttarakhand.

Rudrapur was established in the l6th century by King Rudra Chand ofKumaon to serve as

the seat of the govemor of the southem Tarai plains of the kingdom. Since the establishment

of the SIIDCUL industrial area in its vicinity, the city has undergone rapid development,

along with literacy growth and higher employment. Rudrapur is a major industrial

and educational hub ofthe state.

Nagar Nigam Rudrapur was sublimated in the year 2013. Currently it contains 40

wards. Each rvard has one local elected parshad and Rudrapur has one Elected Mayor

Mr. Rampaal Singh. Area of Nagar Nigam Rudrapurjurisdiction is 55.22 km2 rvith

population oI 175723 as per increase in Nagar Nigam Rudrapur jurisdiction area in the

year 2018. Two National highway NH-74 & NH-87 passes through Rudrapur

jurisdiction. It contains Railway station which has direct trains to Delhi, Dehradun etc.

First agricultural university of India, G.B.pant Agriculture university was established

near Rudrapur on 17 November l960.The University was inaugurated by Jawaharlal

Nehru, and soon became a signilicant force in the development and transfer of High

Yielding Variety seeds and related technology. Pantnagar airport is situated at a

distance of l2Km fromRudrapur.

3
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I. INTRODUCTION AND BACKGROUND

Municipal solid waste management in India has surfaced or continued to be a severe problem

not only because of environmental and aesthetic concems but also because of the enormous

quantity of waste generated every day. Even though only 3l%o of Indian population resides in

urban areas, this population of 377 miltion (Census of India, 20ll) generates a gigantic

1,43,449 metic tonnes per day of Municipal solid waste, as per the Central Pollution Control

Board (CPCB), 2014- l5 and these figures increase every day with an increase in population.To

further add to the problem, the total number of towns (statutory and census) in the country have

also increased from 5,161 in 2001 to 7,9]6 in20ll, thus increasing the number of municipal

waste generation by 2,775 within a decade. The management of municipal solid waste is one of

the main functions of all Urban Local Bodies (ULBs) in the country. All ULBs are required to

meticulously plan, implement and monitor all systems of urban service delivery especially that

of municipal solid waste. With limited financial resources, technical capacities and land

availability, urban local bodies are constantly striving to meet this challenge.

Management aspects of municipal solid waste include statutory clearances like

environmental clearances that are required for establishing municipal solid waste treatment,

processing and disposal facilities. Pre-feasibility and feasibility studies may be required for

ascertaining appropriate modes of treatment and processing at selected locations. Detailed

Project Reports will need to be prepared to ensure detailed planning and financial viability of

projects. . ACTION PLAN ON INTEGRATED SOLID WASTE MANAGEMENT FOR Nagar

Nigam Rudrapur for Managing municipal solid waste is not easy, it requires regular monitoring

of MSW service provision by the ULB through basic or advanced Management Information

Systems. All services provided by the ULB either through its own sources or through those

oulsourced to private entities, should be appropriately documented and monitored in order to

ensure effective implementation

I.I MUNICIPAL SOLID WASTE MANAGEMENT

Rapid urbanization has led to over-stressing urban infrastructure services including

Municipal Solid Waste Management because of poor resources and inadequacy of the

5
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existing systems in ULBs. Augmentation of the Solid Waste Management facilities and

their operation & maintenance in a sustainable manner by urban local bodies would require

proper systematic planning, capital investment, introduction of latest technologies which

are cost effective. This urbanization and industrialization in Uttarakhand have put pressure

on Urban Local Bodies and Municipal Administration to look at Municipal Solid Waste

Management (MSWM) effi ciently.

Municipal Solid Waste Management (MSWM) refers to a systemaric

process that comprises waste segegation and storage at source, primary collection,

secondary storage, transportation, secondary segregation, resource recovery, processing,

treatment, and final disposal of solid waste. Municipal Solid Waste management is

important as it impacts health, environment, and aesthetics of the society, if not managed

properly. Municipal Solid Waste (MSW), commonly known as garbage or trash is a waste

from everyday items that is discarded by us. Our daily activities give rise to a variety of

solid wastes of different physico-chemical characteristics, which harm the surroundings

unless properly managed and processed. Cleaning up waste contamination is much more

expensive compared to its prevention at every stage ofpossible contamination.

6
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! Jurisdictionsi- Two national highway's NH74 and NH87 passed through Nagar

Nigam Rudrapur jurisdiction.

NH74 - Kichha road (Gautam Hospital) to Alliance colony gate

NH87 - Degree College to Tata Motors Gate

1, Location Map

7

!

t ttarakhand

Udham Singh Nagar

Study Area Map
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Chaptet- II
Background of the Planning Area
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Udham3lnghNagar ConBiituoncy M.p
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Wardwise Map of Rudrapur Napar Nigam
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2. Population:- 17 5123 having density of 3 I 8Operson persqkm

Hgusins :- Mostly Residents of Transit camp, Kheda , Reshambadi, Dudiyanagar,
Bhadaipura, Rampura area has semi kaccha house and main Market, AwasVikas,
Civil line, Adarsh colony, Singh colony, Bhoorarani has pucca house. Ward no. 40
SIIDCUL is industrial area.

4. Environmental conditions :- Rudrapur has a subtropical climate with an annual

average temperature of 24.3 oC. The warmest month annually is June, where the

average temperature is 40'C. January is the coldest month with an average annual

temperature of 14.9 'C. The average temperature variation which occurs between the

warmest and coldest months is '16.7 oC. The city experiences an average annual

rainfall of l302mm per year with very high ground water levels ranging between lm
to 3 m. The average precipitation that the city experiences ranges between 38mm to

3mm monthly

5. Geologv and soils :- Rudrapur is geographically located at latitude: 28.98N and

longitude: 79.40E and is 830 feet above the sea level. The city is located 72 km away

from Nainital,259 km from the state capital Dehradun and 230 km from the national

capital, Delhi. The Udham Singh Nagar district where the city is situated, lies within

the seismic zone 4 in a scale of2 to 5 (in order ofincreasing vulnerability to

earthquakes as per the 0S 1893 Part l, 2002).

Drainase basins:- City contains 2 major rivers named as Kalyani and begul. Total

drain/canal length in city is of 38. l92km

7. Financial status :- 17.50 Cr. Per year approx.(average) is income ofNagar Nigam.

User chars s collection :-

.i. 0l"t April 2021 to 3l'r March2022 - Collected @ Rs. 5'00 lacs per month

.!. April 2022 - 04 Lacs

* May 2022 to July2022 - Collected @2.50 lacs per month

* Aug, Sept 2022- NIL
* Feb 2023 to 30 June 2023 - 19.14 Lacs with the help of SHG (NAARI SHAKTI

SENA)

9. Human Resource:-

6

8

I 37 Permanent employees

26 Sanvida employees

200 outsource employees

03 Mohalla Swachhta Samiti

Total employees - 363

9
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Chapter- III

CATEG9RY OF WASTE

Legacy waste.

Dry waste like Tree leafs, paper, wrappers, polythene, Tetrapacks, etc

Wet Waste like Vegetable & fruit waste, Egg cells, Leftover food, kitchen waste etc.

Mix waste like card board, leather, Plastic water bottles etc.

Construction & Demolition waste

E-Waste

Domestic hazardous waste like broken glass, iron material, diapers, sanitary pads etc

Biomedical waste

Dairy waste

Industrial hazardous waste

Nagar Nigam Rudrapur has formulated detailed bye-laws of " SOLID
WASTE MANAGEMENT REGULATION - 2022" and its gazette

publication was done on dated ll february2O23 (Gazette copy is attached)

10
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Chanter-IV

Legacy- waste processing Dlant

INTROpIJ.CTION :- Legacy wastes are the wastes that have been collected and kept

for years at some barren land or a place dedicated for Landfrll (an area to dump solid
wastc).Legacy wastes not only occupy largc space. but also become a breeding

ground lbr pathogens, flies, malodorrs and generation ol' leachate, rvhich may lead

to water contamination. They also contribute to generation ofgreenhouse

gases and pose risk of uncontrollable fire.

'l'ypicatly legacy rvaste contains the follorving fractions which can be considered lor

t'urther utiIization:

. Soil (Humus): 35%

. Recyclables (glass, rubber, metals, etc ) :5%

. Synthetic Textiles: 4%

. Plastics of various grades: 167o

o Inerts of various sizesl.40%o

8@:-
* Total legacy waste collected at dumping ground in Y ear 202O - 1,58'000 MT

* Legacy waste processed till 14.06.2023 - 1,58'000MT

* Current waste generated :- 120 MT/day

* Cunent waste collection :- 120 MT/day

* Trommel plant capacity :- 200MT/day

* Current Waste sent to dumping ground (Paharganjkichha road):- 120 MT/day

* Current waste collected at trenching ground - 26000 MT(approx)

* Tender floated for current waste - 07.07.2023 ( will open on 2l '07'2023)

.!. Ten<ler tloated tbr fi-rturc daily waste collection - o7 .07 .ztn (will opclr orl 21.01.2(\23)

11
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Condition of trenchins ground in Mav 2023

Condition of trenchins qround on 25 June 2023
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Other Sanitation work

Manpower deployed for sanitation - 363 No.
Machinery in NNR:-
. 42 D-D vehicles
o 08 Tractor
o M Trolley
o 05 JCB

o 04 Tipper
o 04 Compactor
. 0l Jatayu

. 0l Animal Catcher

. l0 Fogging machine

. 100 Sprey machine
o 06 Sprey tanker
. 01 Dumper placer

o 50 Hydraulic Bin
o 40 Hand cart
. 80 Paddle Rickshaw
o 0l Sewer sucking machine
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Condition oftrenchi4s ground on 20th Julv 2023
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.i. Compost pit constructed :- 26No.

a

a

BSNL office
Hydel colony

Navoday vidyalay

Pashupalan vibhag

Gram vikas sansthan

Krishi vibhag

Irrigation Dept. Rdr

Teachers colony

Kotwali parisar

UPCL campus bhadaipura

Old District court

Collectorate colony

PWD colony

Range parisar colony

Police line

Sainik kalyan campus

District court

46 PAC residential colony

Mandi Directorate residential colony

JLN district hospital campus

ABC centre building

Block office

Kanya Junior school Gandhi colony

Kanya Junior high school near training centre

Chatravaas near training centre

Nagar Nigam campus

15
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Chanter-V

D-D WASTE COLLECTION

INTRODUCTION :- D-D Collection means collection of solid waste from the door step of

household, shops, commercial establishment, offices, institutional or any other premises

occupied by waste generators. Currently scenario for collection of segregated dry waste, wet

waste, E-waste, domestic hazardous waste etc. is under process so that these waste can be

easily transported to their respected disposal sights where treatment and disposal can be done

easily at minimum time with minimum effort and least money.

PRESENT STATUS OF NNR r NNR has divided total municipal area into two zones

(zone-l and zone-2) and tender for both zones were floated and awarded separately for D-D

collection, transportation and unload the waste at their respective disposal sight.

ZONE-I & Zone -2 CONDITIONS:-

Contract Agreement date :- 2l"t December 2022

Contract type :- Rehabilitate, Upgrade, Operate, Manage and Transfer(RUOMT)mode

Contract firm (Zone- l ):- lrtl/s Muneesh ahmad, Panipat, Haryana

Contract firm (Zone-2)i M/s R.S.Enterprises, Batra colony, Panipat, Haryana

No. of wards Awarded - 20No.Each

Contract tenure - 5years Each

Performance security - 25.00 lacs Each

Tipping fee quoted by firm (Zone-lf Rs. 1414.00 per MT

Tipping fee quoted by firm (Zone-2f Rs. 1414.00 per MT

Vehicles handed over to Each firm:--

* l7 No. partition vehicle (TATA ace tipper)

* 0l No. JCB

* 02 No. E-rickshaw

* 0l No. tipper

16
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Scope of work :-

a) Door to door collection of Municipal Solid waste (MSW) from all residential and non-

residential premises situated in allotted wards of the city and transportation of MSW

collected their from to the processing facility or disposal facility as may be directed by

the authority till such time new processing facility is constructed and operationalised.

b) Collection of waste from all the DP, CP, open points, bins placed at various locations in

the city bt Nagar Nigam.

c) Establishment of secondary waste storage depots and placing of suitable covered bins in

ward for secondary storage of streets sweeping and silt removed from the surface drains

by municipal sanitation workers, operation and maintenance of secondary waste storage

depots in all ward, transportation of MSW from all the secondary waste storage depots,

via transfer stations to the SLF or to any sight as may be directed by the authority till the

time the SLF is constructed and operationalised.

d) Providing round the clock SWM services during major festivals.

e) The PPP partner shall provide necessary manpower, tools, equipment and vehicles for the

services all round the clock basis.

f) The concessionaire will collect and transport a certain minimum amount of MSW per day:-

* For lmt six months 30MT per day

* 13 to 24 months 35Mt per day
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INTRODUCTION :- A plant which produces bio-gas through the process of anaerobic

decomposition of municipal wet waste. The bio- gas is purified to remove hydrogen sulphide
(H2S). carbon dioxidc (CO2), water vapour and comprcssed as Compressed Bio Gas (CBG).
rvhich has methane (CH4) content of more than 90olo.

PRESE NT STATUS :.

Capacity - 50TPD

Location - Fajalpur Mehraula

Land covered - 6.0 Acre

Tlpe of work - Tender based for 25years (BOT model)

Name ofcompany- M/S RUDRAPUR GREEN ENERGY PVT. LTD. (SPV OF

MAILHEM IKOS ENVIRONMENT PVT. LTD. PUNE

All expenditure will be borne by above company.

Plant functional for I0TPD in Nov2022

After 25 years plant will be handed over to NNR at zero cost.

Currently NNR is getting land rent @ Rs.lpersqm

NNR will also collect Rs. 3.0 per tonne for providing raw wet waste to plant.

18

Chapter- VI

Bio-CNG PLANT (CBG)

Scope of work :- The concessionairc should proccss the wct waste of capacity 50MT pcr

day u,ith tolerance to process of plus or rninus 2596 per day in to Bio-CNG. lf the

concessionaire feels that there is a need ol enhancing the capacity of Bio-CNG (CBG) plant.

then concessionaile will have liberty of enhancing the capacity of Bio-CNG (CBG) plant and

procurement ofadditional biomass from outsidc suppliers at his own cost. NNR will not havc

any objection in the regard provided that all the wet waste of NNR is utilized dnring the

agreement period. The wet waste will be supplied by the NNR at the plant site. The

concessionaire will have to provide thc dctails of the type of technology on *,hich the bio-
digestor is based along u,ith teohnical bid document. The biogas produced contains approx

550,,6 to 60% mclhanc,4094, to 450lo carbaon dioxide and trace amount of hydrogcn sulphidc.

Biogas is puritied to rernove CO2 and H2S to puritied it and converting it to below standard

as per IS 16087: 2016 Standard

* Methane pcrcentage(CH4) - Min. 90920

* Only Carbon Dioxide (CO2) - Max. 4o/o

* COZ + Nitrogen (N2) + 02 - Max l0%
* Oxygen (O2) - Max.0.5%
* Total Sufhur (including H2S) Mg/m3 - Max.20Mg/ut3
.1. Moisture - Max. 5mg/m3
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Capacity - 10TPD

Plant status - Functiona I

Raw material available - 3.0 Tonne/day (Approx)

Raw CBG formation per day - 200 cum (Approx)

Purified CBG formation per day - 100Cum (Approx)

OR

45KG (Approx)

Raw CBG storage balloon capacity available - 20cum (Remaining gas is

utilized for burner, water heating Etc.)

Weighing machine available (capacity) - 40 Tonne

Approch road - Laid of RBM which is rolled and compacted

Parking space - Available

Temporary office - Available

Toilet - Available

*

*

19

Phase-l Plant Detail:- Work Completed

Futu re work
2nd Digestor is constructed (2oTPD capacity) where finishing work is under progress.

Purified CBG to be filled in cylinder for sale.

Permission from PCB is pending.

Permanent space for office

Permanent space for staff quarter,

Process Shed (Capacitv- 10 TPD)
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MATERIAL RECOVERY FACILITY (MRF)

INI.RODUCTION :- It iS proposed to setup MRF at plant area to collect recyclables from

dry waste. It is proposed , all the dry waste collected shall be sent to MRF facility. The

recyclables like plastic covers, PET bottles, paper etc.., shall be segregated, bailed and stored

in different compartments. One MRF required to manage quantity of recyclables generated in

the each zone of ULB.

MR-F centre of NNR are as under:-

23

Chapter-VII

* I No. at Ward No. 25 Fajalpur Mehraula is construted which will be run by SHG

women.

* I No. at ward No. l5 pahadganj whose tender is published.

* Tender for MRF centre constructed at ward no. l5 is floated on Dated 13.07 .2023

whose Bid will be opened on27.07.2023
* Other than this, Two MRF centres will bc constructed by Perfetti van Melle India

Pvt. Ltd under CSR and will be handed over to Nagar nigam Rudrapur. Thus NNR

will have total 4 no. MRF centre. (MOU attached)
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4.cndeavour ro uo* on bcaurifrcation ofthc MRF by oation ofgm rpacr orilri& MRF ccnta
thmu$ the rppoinrd tlrird parry agcncy,
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Chapter-VIII

WARD ADOPTION PROGRAM

(A CSR INITIATIVE BY PRIVATE VENDOR)

INTRODUCTION:-An MOU is prepared between NNR and Perfetti van Melle India
Pvt. Ltd corporate office at l"t floor, Global Business Park, Tower A , MG road,

Gurugram-122002 under Corporate social responsibility(CsR) which shall undertake two
projects for the benefit of society at large, as per its philanthropic agenda. Under Part-A of
the project, the corporate sponsor shall undertake initiation in ward No. 38 of source

scgregation of domestic waste into dry and wet waste for scientific and sustainable disposal

and under Part-B of the project, it shall help the NNR in establishing a MRF.

PART- A Support by Corporate sponsor:-

* Source segregation of domestic waste through appointed NGO.
* Effective disposal of segregated dry and wet waste in scientific and sustainable

manner via appointed NGO.
* Creating awareness with the civil society on the need for segregation via appointed

NGO.

* Conducting due diligence of work being done by appointed NGO via impact studies.

* Be present for as many stakeholder meetings as possible during course of this project

by appointed NGO.

PART- B Support by Corporate sponsor:-

* Help/support setting up of a MRF centre through the third party agency, subject to

receipt ofapplicable approvals/ sanctions as may be needed.

* Provide financial support to third party agency responsible for setting up MRF as per

the terms of the contract.

* Endeavour to conduct due diligence of work being done by appointed third party

agency towards set up of MRF.
* Endeavour to work on beautification of the MRF by creation of gteen space outside

MRF centre through the appointed third party agency.

25

.i. By support of Perfetti van Melle India Pvt. Ltd
* Ward no.38 Avas vikas paschim.
* Increase in source segregation at source.

* All expenditure will be borne by above company.
* Construction of 02No. MRF centre by above company.
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Obiective:- This program was conducted from 14.03.2023 to 27.03.2023 in all 40 wards of

NNR to aware the local residents how to make city clean, garbage free, beautiful and to

improve the ranking of city in swachhta survekshan with the help of society for Uttaranchal

development and Himalayan action (SUDHA).

Street play.

Seggregation of solid and wet waste at source.

Making compost of wet waste.

Single use plastic free city.

All 40 wards of NNR were covered and residents of all 40 wards

sensitized for their responsibilities towards city cleanliness and

segegation of waste.

were

source

Chapter- IX

IEC CAMPAIGN

(A) Swachhta Chaupal

Activities undertaken:-

27
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(B) Srvachhta Abhiyan:-

Obiectivc:- Ci ty cleanliness drive was conducted from 12.06.2023 to 08.06.2023 in
all 40 wards ofNagar Nigam Rudrapur where people from various government offices
including Hn. District judges, DM sir, CDO sir, various government officials and

public make active participation .

CLEANING DRIVE BY HN. DISTRICT JUDGE DM SIR AND
OTHER ADMINISTRATIVE OFFICIALS
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CLEANING DRIVE BY HN. DISTRICT JUDGE(CJM)
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From
Registrar General
High Court of Uttarakhand
Nalnltal.

To
1. The Chief Secretary, Govt. of Uttarakhand, Dehradun.
2. Director General of pollce, State of Uttarakhand, Oehradun.
3. All the District Judges / Principal ludge /

Judge, Fafilly Courts, State of Utt.rakhand.
4. Legal Advlsor to Hon'ble The Governor, State of Uttarakhand.
5. Di.ector, Uttarakhand Judicial & Legal Academy.

Bhowall, Nalnltal.
6. Secretary, Law-cum-L.R., Govt. of Uttarakhaod, D€hradun.
7. Prhcipal Chlef Conservator of Forests, Uttarakhand, Dehradun.
8, Reglstraa, State Consumer Redressal Commlsslon, Horise No. 176,

Ajabpur Kal3n. N€ar Sprlng Hllls School, Mothrowala Road,
Dchradun,248415.

9. Membcr Secretary, Uttarakhand State Legal Services Authority,
Nalnital.

10. Presiding Of6cer, lndustrlal Trlbunal-cum-Labour Court, Haldwani,
D;strlct Nalnital.

11. Presiding Officer, Labour Courts, Dehradun, Hardwar and Kashipur,
Distrlct Udham Slngh Nagar.

12. Presldlng Officer, Food Safety Appellate Tribunal, gehradun and
Haldwani (Nainital).

13. Registrar, Public Service Tribunal, Uttarakhand, Dehradun.
14. Chairm.n, Utta.akhand Co-op€rative Tribunal, Dehradun.
15. Secretary-rum-Reglstrar, State Level Pollae Complalnt Authority,

Dehradun.
16. Chairman, Permanent Lok Adalat, Dehradun. Haridwar, Nainital and

Udham Singh Nagar

No. .- /u.H.c./Adn^.a/2o23 Dated:' - May,2023

sgE Cgl: 'Claanlan6s3 Drlve'SchGduled o't ta.O6-2O23 (Sund.vl lrom
OSiam a.ttr. onwards.

Madam / Slr,
Apropos to the above, you are kindly intimated that Hon'ble Court ls

pleased to launch a 'Cleanllness Drlve', scheduled to be held on 19.06.2023
(Sunday) from 08iO0 a.m. onwards for four hours to undertake "Shrcafi Oaan'foa
collecting garbage from the local areas and for maklng them clean. The sald
'Cleanliness Drive'will be organized at High Court of Uttarakhand, all District Court
Headquaders and Outlylng Courts. The Drlve at High Court wlll be led by Hon'ble
The Chief Justice.
2. For this Drive, garbage vulnerable locatlons / 6reas such as tourlst
destlnations and pllgrlmage sites, shall be identified and marked to clean streets,
rords etc. from filth and garbage.
3. The 'Cleanllness Driv€'shall be started wltfi a Swachchrta Pledge'
(copy enclosed), to aeiteaate commitrnent and involvement to cleanliness in order
to create awareness among people about the importance of keeping thelr
surroundings clean aod to takc initiatives to manage waste in right way,z-\(. 

^,>
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4. In this regard, I am directed to request the District Judges / Principal
Judge / Judges, Family Courts that Dlstrict Administratlon / Local Bodies of their
concerned Districts be .equested to participate and provlde necessary tools /
equipments for carryang out the cleanllness drive such as gloves, masks, brooms,
bins, bdEs, plogge.s etc. for coll€cting the garbage aod also to provide vehicles to
transport the collected garbage to the dumping slte fo. proper dlsposal. The
necessary support shall also be mobilized from Schools / lnstltutlons, People in the
area and NGOS etc. dealing in waste management. It is also requested to mobllaze
5upport from all the Bar Associations including Bar Associations in Outlying courts,
District Legal Services AL,thorities (DLSAS), Tehsil Legal Services Committees and
Para Legal Volunteers join Lhis Drive.
5. t am also directed to .equest The Chief Secretary, State of
Uttarakhand to kindly direct District Admlnistrations of all Oistricts to mobilrze the
support of all concerned, in coordinauon with the Distrlct ludgeships, for the
successful organizatloo of the'Cleanllness Drive'.
6. And, t am dlrected to request The Director General of Police, State of
Uttarakhand to kindly direct the concemed to pnrt,clpate in this 'Cleanllness Drive'
in coordination with the concerned Dlstrict Judgeships, for the suc(essful
organization and management of the Drlve.
7. All other stakeholders, to whom, this letter ls addressed and also
those to whom, copy is being sent, are requested to participate in the'Cleanliness
Drive'and to take all necessary steps in this regard.
8. All the steps taken for the successful 'Cleanliness Drive' be informed
to thls office time to time.
9. You are, therefore, lnformed and requested accordingly.

Yours sincerely,
E c!: As above

No. Qti f /. lu.H.a./ Adrnn.Blzo23

Copy, for information and so citing necessary suppott for the Successful
organization of the 'Cleanliness Drive', to:

1. Advoc.te General, Govt. of URa.akhand, Nainital.
2. Chief Standing counsel, Govt, of Uttarakhand, Nainltal.
3. Govemment Advocate. Govt. of t ttarakhand, Nainital.
4. Standing Counsel, Govt. of Uttar Pradesh, Nainital.
5, Asstt. Soticitor General of Indla, Uttarakhand, Nalnltat.
6. Presldent, Uttarakhanal Bar councll. Nalnital.
7. President, High Court Bar Association, Nainital.
8. All the District Bar Associations, including Bar Assoclations of

Outlylng Courts, through the Distrtct rudges concerned.

4l;-'95.t'-t't
Reglstrar (ludlcial)

( Anui (umar Sanqal )
Registrar General.

Dated. A€* May, 2023
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(c) Other Activities:-

Public awareness :- Nagar Nigam has conducted various Rallies with school

students, district administrations, NGO etc. and has pasted Hoardings, Banner,

conducted Announcement, Street play, puppet etc.for awareness of Solid waste

management among local public.

PREPARING SCHOOL STUDENT FOR SOLID WASTE
MANAGEMENT RALLIES

38

SCHOOI- STUDENT RAI,I,IES FOR SOI,ID WASTE MANAGEMENT
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Chapter-X

KALYANI RIVER CLEANING WORK

INTRODIJCTION: Kalyani River originates under NNR jurisdiction from sainik farm
Pattharchatta. The flowing length of this river is only l2Km. width of this river ranges from
lm to 20m at different places. It occupies 2 major and 5 Minor bridges. This river changes its

name to begul river from section of Lake Paradise point.

OB,IECTM :- This drive was conducted by NNR with the help of Rotary club Rudrapur to

clean the Kalyani river passing through the jurisdiction ofNagar Nigam Rudrapur

Insrrection of NNR and Rotary Club team at Kalvani rivcr
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First meetine of NNR and Rotarv club on 13.01.2021
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Public awareness campaign at shore of kalyani river
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Chapter-Xl

DRAINAGE PLAN

INTRODUCTION :- To deal with the water logging problem of Rudrapur city
Irrigation Department Rudrapur has floated a Expression of Interestin November 2022

to Create a Drainage Plan of the Rudrapur city. Fund demand for Drainage plan was

also sent to state Govemment simultaneously. In this EOI L I is finalized (VKS

infratech management Pvt. Ltd. New Ashok Nagar Delhi) for amount '16.32 lacs.
Accordingly the estimate was prepared and sent to Uttarakhand Secretariat for
Technical and Financial sanction. Uttarakhand Secretariat has given the physical and

financial sanction against Ll last week and fund will be released soon.

Making drainage plan is not just first but most significant step towards making
Rudrapur city clean and also it will help to deal with liquid waste problem in future.

Thus not just Nagar nigam Rudrapur but all concerned department are working
continuously to make city clean in holistic manner.
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ENSURING CLEAN HIGHWAY

INTRODUCTION :- It has bccn secn that thc solid wastc collectcd at trenchin g ground NH-
74 Kichha road Rudrapur, due to accumulation of high heeps of waste, it suddenly gets

collapsed down on the national highway due to which the smooth traffic flow obstruction is
made which leads to the various kinds of problem for NNR.and public. In order to minimize
these problems a fulltime pokland machine was hired for various tenure which used to drag

the solid waste 3m away from the edge of National Highway-24.

Some of the work done in past:-

April2020toMay 2020

09.10.2020 to 22.10.2020 (Chaabra enterprises, Rudrapur)

15.06.2021 to 13.07 .2021 (S.S.S. Engineers and Consultants, Rudrapur)

13.07.2021 to 12.1O.2021 (Chaabra enterprises, Rudrapur)

03.05.2023 to 02.05.2024 (S.S.S. Engineers and Consultants, Rudrapur)
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Chapter-XIV

RUDRAPUR FAECAL SLUDGB TREATMENT PLANT

INIRODUCTION:- This is the first plant of Uttarakhand of capacity l25KLD which is

under construction on pilot basis under AMRUT scheme. In this plant all the sludge
accumulated in pit latrine or septic tank of various buildings of Rudrapur Municipal
areapumped, stored and transported to faecal sludge treatment plant with the help of
desludging vehicles for treatment and preparing manure from the sludge after process. The

sanctioned fund for this plant is 6.89Cr.

Nced of Faecal Sludce & Septage Management :- Since there is no sewerage network laid
in Rudrapur city and laying of sewer line is too much expensive FSSM is the alternate to

prevent the drains from hazardous waste ofseptic tanks.

Faecal Sludge:- Faecal sludge is the solid or settled contents of pit latrines and septic tanks

SEPTAGE:- Septage is the liquid and solid material that is pumped fiom a septic tank, (Avg
BOD = 6480) (Range 440-78600)

NNR ACTMTY :- NNR has tbrmulated detailed bye-laws of "Rudrapur Nagar Nigam

Septage Management Regulation 2019" and its gazette publication was done on 23.01.2021

thereafter the regulations are in effect and followed. According to these regulation NNR has

registered l4 private desludging vehicles at NNR and CPS is also installed in all registered

vehicles. Since Rudrapur septage plant is under construction NNR has made contract

agreement with RAMKY ltd. which has its CeTP plant in SIIDCUL Rudrapur where we are

emptying our registered desludging vehicles currently. They are treating our waste

scientifically and making manure of it. Since gaazette publication we have disposed 1.70

crore litre (I7MLD) of septage scientifically. This leads to decrease in water pollution,

decrease in water based diseases and making environment ecofriendly for the residents of
Rudrapur.
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DESLUDG ING VEHICLE WORKING ACTIVITY
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FsTP RUDRAPUR

ADMIN BUILDING

f:&;,

FsTP Plant view

Sludge storage vard
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Rotary dryer ,Volute installation work
done and other pumps installation

work in progress..
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Mechanical equipment area cable trav fixing work
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Cha ter-XV

Alternate land for waste disposal

INTRODUCTION :- Nagar Nigam Rudrapur jurisdiction is densely

populated area where public is residing everywhere. Although Nagar Nigarn

Rudrapur has made various efforts for finding alternate land for dumping and

disposal of MSW but whenever any land is inspected/persued/finalised the

nearby residents opposes the MSW work against Udham Singh Nagar

administration and sometimes even protest for it.
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Future Conditions and Problem
For Next 5 years

Sooner or later population will increase, land will decrease, density will increase,

simultaneously waste generation will also increase and types of waste will also increase.

As per growing scenario industries will also increase therefore vacant land will decrease. So

keeping in mind the above aspects following problems and outcomes are needed for better
solution.

l. Acceptable methods for storage, segregation ofrecyclable waste :- Bio-mining
2. Acceptable methods for primary collection ofwastes :- D2D collection& secondary

collection of waste

3. Acceptable methods for bulk storage ofwaste at waste storage depots :- Pre shorten

conveyor.

4. Acceptable methods of waste disposal :-Trommel segregation and CBG plant.

5. Development of solid waste management organizational structure :-

.t Health officer :- 02

* Chief Sanitary inspector:- 02

* Zonal officer :- 02

* SWM Expert :- 06
.:. Sanitary Inspector:- 06

* Parvekshak :- 40

, Pradhan Lipik :- 02

* MIS Expert :- 02
.i. Data entry operator :- 06

6 Development of better trained solid waste management personnel (operating and

management levels) :- There should be atleast 4 solid waste management personnel

Better informed public regarding solid waste problems and service requirements.

Sufficient financial support for solid waste management.

7

8

{. Future prediction for waste generation :- 150-l60MT/day

.i. Future prediction for waste collection :- 150-l60MT/day

.t Future prediction for Waste sent to dumping ground :- ONLY MIX WASTE

* Existing waste at dumping ground :- 28000 MT approx
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* Trommel plant capacity :- 200MT/day

{. Manpower required for sanitation and D2D collection - 600No.

* Machinery :-

. 60 D-D vehicles

o 15 Tractor
o 08 Trolley
o 05 JCB

o 06 Tipper
o 06 Compactor

. o4Jatayu

o 03 Animal Catcher

. 20 Fogging machine

o l60Sprey machine

e 10 Sprey tanker

o 04 Dumper placer

o 160 Hydraulic Bin (lcum)
. 50 Hydraulic Bin (4.5cum)

o 50 Hand cart

o 80 Paddle Rickshaw

o 06 Bolero camper

. 20 motorcycle
o l0 sewer sucking machine(Truck mounted)

. Grass cutter

Equipments/ tools/pesticides/ Diesel

o Gumboot 1000/ year

. Spade 1000/year

o Garden rake 1000/year

o Gloves

. Sanitizer

. Sodium hypochlorite
o Bleaching powder

o Malathine powder

o pesticides

. Mask
o Reflective jacket 1000/year

o Maintenance of vehicle
o Diesel
. CNG
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Public awareness :- Rally, Hoarding, Banner, Announcement, Stre€t play,

puppet. Pamphlet swachhta sticker etc.

Compost pit required :- 80 No.

Mohalla Swachhta Samiti required :- 40 No.

BUDGET REOUIREMENT

INCOME VS EXPENDITURE ON SANITATION

FY

INCOME

FROM

TAX

INCOME

FROM

GRANT

TOTAL

INCOME
EXPE:\.'DITUI{E

2021-22 5.21 Cr 6.02Cr. I l.23Cr. 17,44Cr.

2022-23 7.'10Cr. 10.89Cr. 18.59Cr. 17.l6Cr.

. Total amount required in future for 100%o sanitation rryork for

future per year will be Approx. Rs. 29.30 Cr.
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Chapter-XVII

PI aste Mana ement

.l

*

.i
*

.:.

Compactor Machine - 0l Big Compactor machine installed at Nagar Nigam

Rudrapur campus.

Dedicated teams formed forlmplementing Single use plastic ban - 04 teams

with 05 members in each team

No ofchallan inFY 2022-23 - ll93
Total amount of fine collected inFY 2022-23 - Rs. 15,58,650/-

Total Quantity of Plastic Seized in FY 2022-23 - 7464 Kg

Income eamed by sellingPlastic waste in FY 2022-23 - NIL

FUTURE ACTION PI,AN:-

Dedicated teams formed for action against violators of Single Use Plastic ban have been

strictly directed to take all the possible steps/actions under the law so as to ensure that the city
can be free from Single Use Plastic at the €arliest.

NNR have IEC Plans such as Nukkad Nataks, Banners, Flexies, Wall Paintings etc to
discourage the use of Single Use Plastic. NNR have vision to make monuments, Selfie spots

etc with maximum use ofdiscarded Single Use Plastic so as to decrease it's carbon footprints

as much as it can.
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